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Direct Trains from Rounrkela to
Cuttack, Bhubaneshwar and
Puri

12.. SHRI SURENDRANATH DWI-
‘VEDY: Will the Minister of RAIL~
WAYS be pleased to state:

(a) whether it is a fact that there
is no direct passenger or express
train from Rourkela to places like
~Cuttack, Bhubaneshwar and Puri in
Orissa;

(b) whether it is a fact that several
representations have been made by
the local people in this regard; and

{¢) if so, the reasons for not pro-
viding such a train?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes.

(b) Yes.

(e¢) The existing level of through
traffic offering between Rourkela on
the one hand and Cuttack, Bhubanes-
war and Puri on the other, is not such
ae to warrant introduction of a direct
“train between these points. Besides,
non-availability of reuisite line capa-
city on the East Coast section and the
paucity of rolling stock also preclude
introduction of the proposed train.
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Raunning of Trains like Taj Express
in Btates

13. SHRI SIDDAYYA: Will the
Minister of RAILWAYS be pleased to
state:

(a) the States which have been
supplied with express trains similar
to Taj Express;

(b) whether they have put them to
use; and

(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHR C. M. POONACHA): (a) Ma-
hgrashtra State.

(b) Yes, The Deccan Queen on
Bombay-Poona Section.

(c) Does not arise.

Representation to 5.C. & S.T. on
Rallway Service Commissions

14. SHRI SIDDYA; Will the Minis-
ter of RAILWAYS be pleased to state:

(a) whether representation has
been given to the Scheduled Castes
and Scheduled Tribes on the Railway
Service Commissions; and

(b) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) and
(b). The Recruitment Rules for the
posts of Chairman|Member, Railway
Service Commissions, do not provide
for any reservation, of posts for per-
sons belonging to Scheduled Castes/
Tribe Communities. However, per-
sons belonging to these Communities
are considered alongwith other when
posts are filled in consultation with
the Union Public Service Commission.

Talchar-Bimalagarh Railway Line

15. SHRI SURENDRANATH DWI-
VEDY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Goverrtment propose to
start a fresh survey for a Railway
line linking Talchar with Bimalagarh

(b) whether it is a fact that the
Hindustan Steel Ltd. has emphasised
the urgent need of this railway line
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in order that export through the Port
of Paradeep is facilitated;

(c) whether the State Government
mdothershavealsomdewhp
tions for naking provisions for
railway line; and

(d) whether Government have con-
sidered all these demands and if so,
what is their decision in this regard?

THE MINISTER OF RAILWAYS
SHR] C. M. POONACHA): (a) No.

(b) No.

‘(c) Yes.

(d) The proposal was considered by
the Railway Board in the context of
export of iron ore vig Paradeep Port
and they are of the view that there is
no justification at pesent for the con-
struction of this line.
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Rourkela Stee] Plant

17. SHRI SURENDRANATH DWI-
VEDY: Will the Minister of STEEL,
MINES AND METALS be pleased to
state:

(a) whether it is a fact that about
1200 workers are being retrenched in
Rourkela Steel Plant;

(b) whether any alternative emp-
loyment is being provided to them;
and

(¢) whether it is a fact that while
arranging for their absorption in
other establishments, seniority of ser-
vice is not taken into consideration?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI): (a)
to (c). There is no immediate propo-
sal to retrench 1200 workers in the
Rourkela Steel Plant. However, with
the coming to a close of the construc-
tion|expansion work, construction per-
sonnel will be rendered surplus in the
near future, Efforts are beig made to
absorb as many of them as possible in
the regular establishment of the Com-
pany and to find alternative employ-
ment in other public sector undertak-
ings and through State Govt. Agen-
cies. Normally their absorption in
other establishments is done on the
basis of suitability, aptitude, etc. and
in the absorption of persons found
suitable, seniority is generally taken
into consideration.

Hindustan Steel Ltd.

18. SHRI SURENDRANATH DWI-
VEDY: Will the Minister of STEEL,
MINES AND METALS be pleased to
state:

(a) whether it is a fact that no
Chairman has so far been appointed
for the Hindustan Steel Ltd. after
the retirement of Shri M. S. Rao; and

(b) if so, the reasons therefor?
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THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA RED.
DY): (a) and (b). The appointment
of a suitable person as Chairman,
Hindustan Steel Ltd,, is likely to be
made shortly. This is an extremely
important. assignment and for secur-
ing the services of a capable and ex-
perienced person a search had to be
made from a larger area. Meanwhile
a post of the Deputy Chairman has
been created and an experienced per-
son has been posted. He is looking
after the work of the Chairman.
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UNCTAD

20. SHRI R. S. VIDYARTHI:
SHRI KANWAR LAL GUPTA:
SHRI N. S. SHARMA:

chairs at the rate of Rs. 200 per

were purchased for the Second United
Nations Conference on Trade and
Development Conference without ten-
ders;

(b) it so, whether any enquiry has
been made into it; and

(c) if so, the outcome thereof?

THE MINISTER OF COMMERCE.
(SHRI DINESH SINGH): (a) No, Sir.

(b) and (c). Do not arise.
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Indian Bailways Drawing Staff
Association

22. SHRI E. K. NAYANAR:
SHRI NAMBIAR:
SHRI GANEEH GHOSH:
SHRI C. K. CHAKRAPANI:

‘Will the Minister of RAILWAYS be
pleased to refer to the reply given
10 Unstarred Question No. 3649 on
the 8th Decamber, 1967 and state:

(a) whether Government have
considered the memorandum sent by
the Indian Railways Drawing Staff
Association regarding the revision of
pay scales of Drawing Staff and re-
dressal of other grievances;
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(b) if so, the decision taken there-
on; and

(c) it not, the reasong for the de-
lays?

THE MINSITER OF RAILWAYS
(SHRI C. M, POONACHA): (a) to
(c). Various demands made ijn the
meraorandum have been considered.
These related inter alia to increase in
pay scales and in the higher grade
posts, improvement in the channei
of promotion etc. Government see no
justification for any further liberali-
sation.

Enquiry into Missing Cables frem
Surakachar Colliery

23. SHR E. K. NAYANAR:
SHRI BHAGABAN DAS:
SHRI MOHAMMAD ISMAIL:
SHRI K. M. ABRAHAM:
SHRI P. RAMAMURTT:
SHRI A. K. GOPALAN:
SHRI GANESH GHOSH:

Will the Minister of STEEL, MINES
AND METALS be pleased to refer to
the reply given to Unstarred Ques-
tion No. 3522 on the Bth December,
1967 and state:

(a) whether the Police have since
completed investigations into the mis-
sing Russian cables from the stores
of the surakachar Colliery;

(b) if so, the result thereof;

(c) if the reply to part (a) above
be in the negative, the reasons for
the delay; and

(d) when the investigations are
likely to be completed?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL, MINES
AND METALS (SHRI P. C. SETHI):
(a) to (d). Madhya Pradesh Police
who are investigating in the case,
have not completed their investigstion.
Government of Madhya Pradesh have
been requested to have the investiga-
tion expedited.
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Trade Relations with Pakistan

24. SHRI R. R. SINGH DEO:
SHRI D. N. DEB:
SHRI Y. A. PRASAD:
SHRI BEDABRATA BARUA;

Will the Minister of COMMERCE
be pleased to- state:

(a) whether it is a fact that Gov
ernment have offered to discuss the
outstanding differences with Pakistan
for the restoration of Trade relations
between the two countries; and

(b) if so, the response from the
Government of Pakistan in this re-
gard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) and
(b). The Government of India. on a
number of occasions, have taken with
the Government of Pakistan, the
question of resumption of trade bet-
ween the two countries but so far
Government of Pakistan has not re-
sumed trade with India.

Trade Agreement with Turkey

25, SHRI R. R. SINGH DEO:
SHRI D. N. DEB:
SHRI Y. A. PRASAD:
SHRI BEDABRATA BARUA:

Will the Minister of COMMERCE
be pleased to state:

(a) whether it is a fact that an
agreement has been reached between
India and Turkey for the expansion
of Trade; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) and
(b). The opportunity provided by the
visit of the Turkish Foreign Minister
to India in early January was utilis-
ed for exchanged of views on Indo-
Turkish Trade relations with a view
to improve mutual trade. No formal
trade agreement was, however, sign-
ed.

FEBRUARY 13, 1968
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India’s Foreign Trade
26. SHRI R. R. SINGH DEO:
SHRI D. N. DEB:

SHRI Y. A. PRASAD:
SHRI BEDABRATA BARUA:

Will the Minister of COMMERCE
be pleased to state;

(a) whether it is a fact that foreigm
trade of India has shown improve-
ments during the last six months;

(b) whether the prospects for the
year 1968-69 have been worked out;
and

(e) if so, the likely estimates there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) Yes,
Sir, India’s exports including re-ex-
ports during April-November, 1967
amounted to Rs, 786.71 crores compar-
ed to Rs. 744.99 crores during the cor-
responding period of the previous
year, thereby showing a rise of mearly
7 per cent.

{b) and (c). The prospects of ex-
ports during 1068-69 have not yet
been worked out in detail, but a
series of discussions have been held
with trade and industry with a view
to fixing industry-wise targets. It is
likely that the uptrend jn exports
witnessed during the later months of
the current flnancia] year will conti-
nue into 1968-69. The improved pro-
spects in agricultural production and
the efforts being made to augment
non-traditional exports will help im
providing marked stimulus to exports
in 1968-69.

UN Help in Export Promotion

27. SHRI R. R. SINGH DEO:
SHRI Y. A. PRASAD:
SHRI BEDABRATA BARUA:
SHRIMATI SUSHILA
ROHATGI:

Will the Minister of COMMERCE
be pleased to state:

(a) whether it is a fact that Gov-
ernment have sought assistances from



123  Written Answers MAGHA 24, 1880 (SAKA)

the United Nations Development Pro-

' gramme to train representatives from
public sector industries in specialised
techniques of international marketing;
and

(b) if so, the progress made in this
regard and the amount of expendi-
ture likely to be incurred with the re-
sultant benefits thereof?

THE DEPUTY MINISTER IN THE
MINSTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
Assistance has been sought from
United Nations Development Program-
me for arranging a 4-month course of
training for a total of 120 sales peo-
ple in specialised techniques of inter-
nationa]l marketing with' emphasis on
sales promotion. The sales people to
be trained will be selected from pub
lic as well as private sector compa-
nies manufacturing products have an
export potential.

(b) The UN authorities concerned
have not so far conveyed approval
to the above request. The foreign ex-
change expenditure estimated around
$3600 (Rs. 27,000) per trainee for a
4-month’s period plus 50 per cent of
the cost of international travel will be
borne by U.N. the balance 50 per cent
of the cost of international travel isto
be borne by the organisation or indus-
trial unit concerned sponsoring the
candidates, The training envisaged
will enable Indian export sales exe-
cutives to know the sophisticated mar-
keting techniques employed by the
developed countries and facilitiate a
better understanding of the markets of
#he deweloped countries 'for Indian
products.

Export of Tasar Silk

28, SHRI D. N. DEB: Will the Mi-
nister of COMMERCE be pleased to
state:

(a) whether there has been a sharp
decline in the exports of Tasar Silk;

(b) whether it is a fact that an
official delegation was sent to find
out the causes for decline;

Written Answers 124

(c) whether the delegation has
submitteg its reports; and

(d) if so, the main findings thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) Yes,
Sir.

(b) Yes, Sir.

(¢) and (d) The report is under
compilation.
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Recovery of Bombs at Chittaranjan
Locomotive Works
32, SHRI D. C. SHARMA:
SHRI YAJNA DATT SHARMA:
SHRI M. L. SONDHI:
SHRI B. K. DASCHOWDHURY:
SHRI KANWAR LAL GUPTA:
SHDI RAM GOPAL SHAL-
WALE:
SHRI N. S. SHARMA: -
SHRI MRITYUNJAL PRASAD:
SHRI VISHWA WATH PAN-
DEY:
SHRI HUKAM CHAND KACH-
WAI:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether a conspiracy by &
ated Union to dls-
rmt‘lhewntkinzofandtohdﬂ-ll!
in mcts of violence at the Chitaranjan
Locomotive Works was detected on
the 14th January, 1968;

tive Workers' -Labour Union; and

(¢) if so, the action taken in the
matter?

THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a) On
1-1-1968 one bomb exploded at 10.00
hour in one of the Railway quarters
occupied by a Mistry of the Heavy
Machine Shop of Chittsranjan Loco-
motive Works.

(b) Besides 39 live bombs, rem-
mofatpludedbomholnaidethe
kitchen of the quarter, some books
and leaflets of the Communist Party
of India, some- Teceipts of the Strug-
gle Fund one bottle containing petrol,
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packets of chilly powder mixed with
sand, packets containing chemical
poweder, one flag of Communist Party
of India and one blood-stained sheet
were recovered and seized by the
police from the quarter.

(c) Chittaranjan Police registered
a case on Crime No. 1 dated 1-1-1968
under Section 6(3) of the Indian Ex-
plosives Act Ten Railway workers
and family members of the Mistry
have been arrested so far., Explosive
Expert has alsp inspected the spot.
Report of the Explosive Expert is
awaited and the case is still under
investigation by the police.

Pandey Committee on Car Quality

33. SHRI D. C. SHARMA:
SHRI ESWARA REDDY:
SHRI ANBUCHEZIAN:
SHRI DEVIKAN;

SHR VASUDEVAN NAIR:
SHRI K. HALDAR:
SHR] HEM RAJ:

SHRI C. K BHATTACHARYA:
SHRI G. VISHWANTHAN:
SHRI YAJNA DATT SHARMA:
SHRI M. N. REDDY:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to refer to the
reply given to Starred Question No.
709 on the 15th December, 1867 and

state:

(a) the main recommendations of
the Pande Committee on the quality
of cars manufactured in the country
ang whether these have been consi-
dered; and

(b) the recommendationg accepted
and the steps taken to implement
them?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. X, AHMED): (a)
and (b). The report of the Committee
together with Government’s decision
on the recommendations made in it
will be placed on the Table of the
House shortly

FEBRUARY 13, 1968
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Controls on Price and Distribution of
Cement

34. SHRI D. C, SHARMA:
SHRIMATI TARA SAPRE:
SHRI SRADHAKAR SUPAKAR:
SHRI MRITYUNJAY PRASAD:
SHRI C. K. BHATTACHARYYA:
§HRI MOHSIN:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether the Indian Chambers
of Commerce and Industry has des-
cribed the decision of Government to
reimpose controls on the price and
distribution of cement ag a retrograde
step;

(b) if so,
thereto; and

(c) the action proposed to be taken
in the matter?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFARS (SHRI F. A .AHMED): (a)
No, Sir. But some of the organisa-
tions representing Commerce and
Industry have represented against the
decision of the Government to control
and regulate the sale and distribution
of cement during 1968,

(b) and (c) The existing arrange-
mentg for regulating the distribution
of cement through the Cement Cor-
poration of India instead of C.A-C.O.
does not amount to a total control and
is to continue during 1968. In view
of the various organisations would
however be kept in view while consi-
dering the policy for distribution of
cement to be followed in 1969 and on-
wards.

Government's reaction

Export of Tea
35. SHRI D. C. SHARMA:
SHRI C. K. BHATTACHAR-
YYA:

Will the Minister of COMMERCE
be pleased to state:
(a) whether the tea exports crossed

an all time record of 205 million Kg.
in 1967 after » gap of two years;
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(b) if so, the steps taken or pro-
Pposed to be t aken to keep up the
position; and !

(c) the efforts made to explore more
markets for Indian tea?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHY): (a)
The exports of tea during the year
1967 are reported to have exceeded
the exports in 1965 and in 1866, Final
figures are however awaited.

(b} and (c) The possibility of inc-
reasing exports of tea whether to tra-
ditional or to new markets, is conti-
nuously engaging the attention of
Government. The recent downward
readjustments of export duties is one
such step. The talks which took place
between the Governments of India
angd Ceylon had the same objective
in mind. How to increase the export
earnings of the developing countries
through higher exports at better pri-
ces .of primary commeodities like tea
is also engaging the attention of vari-
ous international organisations includ-
ing the UNCTAD II which is currently
in session.

Capital Punishment for Sabotage on
Rallways
36, SHRI MAYAVAN:
SHRI ANBUCHEZHIAN:
SHRI T. D. RAMABADRAN:
‘SHRI DEIVEEKAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that Gov-
ernment are considering a proposal
to imtroduce legislation during the
current session for the capital punish-
ment for sabotage on Railways in the
<ountry;

(b) if so, when the final decision
in this regard is likely to be taken;

(c) whether the views of the States
have been ascertained jn this regard;
and

(d) it so, their reaction
matter?

in the
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THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) (b).
Yes, but it is not likely to be intro-
duced in the current session,

(c) As the matter falls in the con-
current list of Seventh Schedule of the
Constitution, the Union Government
ig compentent to enact the legislation
on the subject,

(d) Does not arise.
Closed and Mismanaged Tea Planta-
tions

37. SHRI MAYAVAN:
SHRI ANBUCHAEZHIAN:

Will the Minister of COMMERCE be
pleased to state:

(a) whether it js a fact that Gov-
einment are considering to take over
closed and mismanageq tea plantativns
in the country;

(b) if o, the time by which a final
de:isionislikelytobelaken;
(c) the tota]l number of such plan-

fations and the reasong for their
closure; and

(d) whether any compensation is
proposed to be given to them?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMERCE
(SHR MOHD. SHAFT QURESHI): (a)
No, Sir.

(b) to (d) Do mnot arise.

Aerla] Mineral Survey
38. SHRIMATI SUSHELA GOPA-
LAN:
SHRI UMANATH:
SHRI A. K. GOPALAN:
SHRI P. GOPALAN:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether it is a fact that an
American Company has been given
charge for carrying ot uthe said sur-
survey,

(b) if so, the name of the American
firm; and
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(c) the reasons for not giving
charge for carrying out the said sur-
vey to the Geological Survey of Indiay

THE MINISTER OF STEEL, MINES
AND METAILS (DR. CHANNA
REDDY): (a) and (b). Yes, Sir. M|s.
Parsons corporation have been en-
gaged as the main contractors. M]|s.
Aero-Service Corporation, another
American company, have beep hired
by them for the aeria]l operations
work.

(c) The Geological Survey of India
do not, at present, have the complete
complement of the sophisticated equip-
ment and expertise required for effec-
tively undertaking such airborne geo-
physical work.

Railways Guards

39. SHRIMATI SUSEELA GOPA-
LAN:
SHRI P. GOPALAN:
SHRI C. K. CHAKRAPANTI:

Will the Minister of RAILWAYS be
pleased to refer to the reply given
to Unstarred Question No. 4582 on the
15th December, 19687 and state:

(a) whether Government have
since considered the demands of ‘he
Raﬂways Guards for the revision of
pay scales, Allowances and for imp
proved channel of promotions;

(b) if so, the decision taken thereon;
and

(c) if not, when the decislon 1=

tikely to be taken?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) to
{¢). There is no proposal for revision
of pay scales. The position regarding
Runing Allowances is, however, be-
ing enuired into by a Committee.

Optical Instrument Factory, Luckmow

40, SHRIMATI SUSHEELA GOPA-
LAN:
SHRI UMANATH:
SHRI SATYA NARAIN SINGH:
SHRI P. GOPALAN:
Will the Minister of NDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to refer to the
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reply given to Unstarred Question No.
3531 on the 8th December, 1967 and
state:

(a) whether collaboration agree-
ment with M|s. Car] Zeiss Jena, GDA
for the manufacture of certain rcien-
tific instruments including optical
instmm:ents has since been finalised;

(b) if not, the reasons for the delay;
and

(¢) when the agreemnt is likely to
be finalised? N

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
to (c). The Collaboration Agreement
between Government Precision Instru-
ments Factory. Lucknow and Messrs,
Carl Zeiss Jena, G.D.P. has not yet
been finalised. The State Government
are pursuing the matter,

Computers in Railways Offices

4]1. SHRI GEORGE FERNANDES:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government have re-
ceived representations fromy the Rail-
waymen against the installation of
computers in the Railway Offices;

(b) whether he has held talks with
officials of the Railwaymen’s organi-

" sations in this regard;

(e) whether Government propose
to modify their policy as a result of
these talks; and

(d) the cost of purchase, installa-
tion and operation of computers =
far installed on the Railways?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes.

(b) The subject has been discuswed
in the meetings of the Permanent
Negotiating Machinery between the
Railway Board and the Organised
Labour,

SRS A

(¢) No. SO S
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(d) Cost of purchase:

Nil' as the computers have bees
taken on hire payable in Indian
Tupees,

One time installation etc. charges.
About Rs. 12-50 lakhs.
Cost of operation .

(covering monthly hire charges and
pay and allowances of the staff-Data
Processing Managers, System Anal-
ysts, Programmers and Console Ope-
rators-working computers), About Ra.
4:11 lakhs per mensum.

- Loss to Railways due to Riots

42. SHRI GEORGE FERNANDES:
Will the Minister of RAILWAYS be
pleased to state:

(a) the dam&age suffered by the Rail-
ways during the last one year as &
result of riots and other similar causes;

(b) the steps taken to prevent such
losses, especially those due to riots;

(c) whether the help of the State
Governments was sought and obtained
during these riots; and

(d) whether such help was useful
in preventing the riots?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
Rs. 30,22,136 approximately.

(b) The following steps were taken
in this regard:—

(i) Railways Protection Force main-
tained close liaison and cooperation
with the State Police.

(1i) Surprise patrolling and pickets
at vulnerable points were intensified.

(ili) Government Railways Police,
District Police, Reserve Police of the
States and Railway Protection Force
were detailed to prevent such losses.

(iv) Contingents of Railway Protec-

deployed to

guard vital ‘installations and escort
some of the important passenger trains
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in _coordination with Government
Railway Police.

(c) Yes,

(d) Yes,

Tata Iron and Steel Company

43. SHRI GEORGE FERNANDES:

Will the Minister of STEEL, MINES-
AND METALS be pleased to state:

(a) whether the Tata Iron and Steel
Com:_nny had sought Government's
Ppermission to extend their plant capa--
city by four million tonnes;

(b) if eo, when and whether the
Dﬂm.iaalonwasgnmed;

(c) whether Government gre aware
that the expansion programme has

(d) if =0, the reasons therefor?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA RED-
DY): (a) and (b). In 1965 the Govern-
ment had generally approved the pro-
posals of Tata Iropn and Stee] Co, Ltd
for expansion from 2 million to 4-
million tonnes of ingots per gnnum.

(c) Yes, Sir.

(d) The Tata Iron and Steel Co.
Ltd. had reported that the principal
reason for the abandonment of their
proposed expansion was the extremely
heavy cost of the expansion project
angd the finanical burden which it
would impose on the company and
their shareholders.

Import of Deniers

44, SHRI GEORGE TFERNANDES:
Will the Minister of COMMERCR be-
pleased to state:

(a) the quantum and value of finer
deniers of men-made fibers importad’
by the State Trading Corporation
during 1907;

(b) the uantity snd the price at
which it was sold;
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(c) whether such finer deniers of
_¥arn are also manufactured Jlocally
and if so, the quantity produced, the
price at which the indigenous goods
are sold and the companies that pro-
duce the stuff indigenously; and

(d) whether Government propose to
.stop the import of finer denier of
_yarn?

“THE DEPUTY MNISTER IN THE
MINISTRY OF COMMERCE (SHRI
.MOHD. SHAFI QURESHI): (a) to
(d). A statement is laid on the Table
+of the House, [Placed in Library.
.-See No. LT-21/68].

Indo-German Trade

.45 SHRI CHENGALRAYA NAIDU:
‘SHRI T. D. RAMABADRAN:

Will the Minister of COMMERCE
+be pleased to state:

(2) whether Government’s attention
+has been grawn to a statement made
‘by Dr. J. M. Hanck, Editor of West
- Germauy’s largest financial daily
:Handelsblatt suggesting certain mea-
sures to boost the Indo-German
“trade;

(b) it so, whether Government have
considered his suggestions;

(c) how far they have been accept-
«wd by Government; and

(d) if so, the steps taken to improve
~the trade between the two countries?

MOHD. SHAFI QURESHI): (a) to
¢ (d). Dr. J. M. Hunck published an
article in the Indian Press on the oc-
-cean of the visit of the Chancellor of
the Pederal Republic of Germany in
.November, 1987. In this article he
drew attention to some of the factors
thet impeded the growth of our ex-
-ports and reduced the scope for colla-
‘boration with West Germany, His
analysis have been noted and will be
given due consideration in relevent
«context. Steps have been taken from
‘time to time to remove existing han-
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dicaps and make our goods mora
competitive both  price-wise and
quality-wise. Some of these steps
are quality contfol and pre-ship-
ment inspection, export promotion
through organisation of India fort-
nights and participation in exhibitions,
market research, exchange of delega-
tions etc. In the case of the Federal
Republjc of Germany, a special scheme
is already in the process of imgle-
mentation for identifying those engi-
neering items which have possibilities
of growth in the German market and
orienting production to exports.

Trade Agreement with U.S.SR.

46. SHRI CHENGALARAYA
NAIDU:
SHRI T. D. RAMABADRAN:
SHRI PILOO MODY:

Will the Minister of COMMERCE
be pleased to state:

(a) whether it is a fact that an
agreement on the pattern of commo-
dity exchange between Indla and
U.S.S.R. for 1968 has been signed;

(b) if so, the main features of the
agreement, and

(c) the tota] increase in trade bet-
ween the two countries during 19687

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. sHAFI QURESHI): (a) Yes,
Sir.

(b) The lists of commodities tg be
exchanged between India and USSR
during 1968 have been finalised, Prin-
cipal items to be exported from India
to USSR during 1968 are traditional
goods like tea, coffee, spices, milca,
de-oiled cakes etc., in addition to many
kinds of manufactured goods including
leether shoes, ready-made garments,
bed-linen, woollen knitwear, epectacle
frames, enamel for wire, rolled steel
products, accumulators, gutomobile
tyres and tubes etc. USSR will supply
Fertilisers, sulphur, rolled steel pro-
ducts, tin plates, chemicals, dye-inter-
mediates, raw asbestos, wood-pulp,
newsprint, machinery and equipment,
spares and components for Soviet
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Assisted Projects, tractors, machine
tools, ball, roller and taper bearings
etec.

(¢) Trade between India and
U.S.S.R. during 1988 is expected 10 be
of the order of Ra. 300 crores as com-
pared to our expectation of Rs. 280
crores in 1987. This, however, is a
large increase as compared to the
actual turn-over of Rs, 198 crores
during 1566.

Ticketless Travel on South Central
Raillway

47. SHRI CHENGALRAYA NAIDU:
SHRI T. D. RAMABADRAN:

‘Will the Minister of RAILWAYS be
Pleased to state:

(a) whether it is a fact that the
‘South-Central Railway Staff made
massive checks on ticketless travellers
durning July-September, 1967;

(b) if so, the tota]l amount collected
by way of penalty and fine;

(¢) the number of persons prosecuted
and convicted; and

(d) the measureg proposed to be
taken to check ticketless travel?

THE MINISTER OF RAILWAYS
{SHRI C. M. POONACHA): (a) Nor-
mal check were conductad on ticket-
less travel during July tv September
1967 on S. C. Railway.

(b) Amounts realised during the
above mentioned checks were as
under:

Penalty — Rs. 1,36,791.67
Fine Rs.  1,396,05

(c) Number of persons prosecuied
anid convicted was as under:

Prosecuted — 3,234
Convicted - 1,758
(d) Frequent checks including

magisterial checks are bejng conduct-
ed to minimise ticketless travel. Edu-
cative propaganda is also being under-
taken In this connection.
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Reversion of Travelling Ticket Exa-
miners

48. SHRI NAMBIAR:
SHRI K. ANIRUDHAN:
SHRI A. K. GOPALAN:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that some
of the Travelling Ticket Exammers
huve been reverted as Ticket Collec-
tors after 5 years of service in the
Olavakkot Division;

(b) if so, the number of reverted
Travelling Ticket Examiners; and

(c) the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) No.

(b) and (¢). Do not arise.

Purchase of Jute by 5.T.C.

49. SHRI BHOGENDRA JHA: Will
the Minister of COMMERCE be pleas-
ed to refer to the reply given to Un-
starred Question No. 2626 on the 1st
December, 1967 and state:

(a) the total quantity of jute pur-
chased by the State Trading Cor-
poration uptil now and the rates at
which purchased;

{b) the prevalent prices of raw
jute since Oetober, 1967; and

(c) whether the present low price
of jute is adversely affecting acreage
of jute cultivation?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) So
far, the State Trading Corporation has
purchased a total guantity of 340,300
maundg of jute from different States.
The purchase price is the derivative
price for the secondary markets based
on the minimum support price of
Rs. 40 per maund for Bottormn Grade
of Assam Variety of Jute delivered at
Ualoutta, -
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(b) Quotations for Bottom Grade
of Assam variety of jute at Calcutta
were as follows:

(In Rs per Maund)

Maximaum Minimum
October, 1967 40.00 39.00
November, 1967  39.50 36.00
December, 1967 40.00 38.00
Jamiary, 1968 41.00 39.50
As on 7th Feb., 1968 41.00
(c) No, Sir.

Blocking of Wagens in Howrah Rail-
way Yard

50, SHRI BHOGENDRA JHA: Will
the Minister of RAILWAYS be pleas-
ed to refer to the reply given to Star-
red Question No. 868 on the 22nd De-
cember, 1967 and state:

(a) who was responsible for not
removing the consignments and
thereby blocking the releage of
wagons: and

(b) the action taken against the
consignee and the officery concerned
for the same?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) The
consignees were responsible for mnot
removing the consignments, except in
respect of certain maize consigments
delivery of which was withheld by the
Railway officialy at Howrah as the
consignments were booked in contra-
vention of the Northern Inter-Zonal
Maize (Movement Control) Order,
1987,

(b) wherever possible, notices
under Section 38 of the Indian Rall-
ways Act were served on the parties
appearing entitled to the goods. De-
murrage and wharfage were also
levied. In respect of maize consign-
ments, no action was taken against
the consignees or the Railway officials
at Howrah as neither of them could
be blamed for non-removal of the
consignmenta.
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Electrification of Sabarmati-Bombay
Railway Line

51. SHRI D. R. PARMAR: Will the
Minister of RAILWAYS be pleased to
state:

(a) the amount estimated to be
spent on the electrifieation of Sabar-
mati-Bombay line on the Western
Railway;

(b) the time schedule fixed, stage-
wise, to complete the scheme;

(¢) the progress achieved so far;

(d) whether it i3 a fact that due
to shortage of funds during the
eurrent year; the progress Iy lowered
down for the last six months; and

(e) if so, whether Government pro-
pose to provide sufficient fund to
complete the scheme as per time
schedule fixed?

THE MINISTER OF RAILWAYS
(SHRI C, M. POONACHA): (a) Rs. 27
crores approximately.

(b) No target date has so far been
fixed for the completion of the
scheme. However, the electriMication
work is expected to be completed in
1972.

‘() The Abstract Estimate for the
electrification of the section has been
sanctioned. The detalled survey of
the route has made good progress.
Tenders for the supply and erection
of overhead equipment on the section
have also been imvited recently.

(d) No,
(@) Does not arise.

Powerlooms in Gujarat

52, SHRI D. R. PARMAR: Will the
Minister of COMMERCE be pleased to
refer to the reply given to Unstarred
Question No. 2783 on the 1st Decem-
ber, 1967 and state:

(a) whether Government
to reserve some quota of
for the Scheduled Castes engaged in
the Handloom and tanning industries

proposer
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in Gujarat State, who have become
jobless ag a result of mechanisation;

(b} whether Government propose
to extend mometary help ty such
Ppersons to enable them to purchase
and to run powerloom industry; and

(¢) i s0, the details thereof; and
whether any alternative proposals to
provide jobs to these pecple is under
consideration?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) to
(c). A quota of 3200 powerlooms has
been allotted to the State of Gujarat
for installation ‘during the Fourth Five
Year Plan. Allotment of the power-
looms has been left to the discretion
wof State Government Financial assis-
tance by Government for setting up
powerlooms is confined to the Co-
-operative sector. Individualg can ob-
tain financial assistance under the
‘State Aid to Industries Act and from
financial insfttutions in the State.

As regards proposals for providing
alternative occupation, Information is
being collected and will be laid on
the Tible of the House.
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Thacker, Committee’s Report

56. SHRI S. M. BANERJEE:
SHRI YAJNA DATT SHARMA:
SHRI B. K. DASCHOWDHURY:
DR. RANEN SEN:

SHRI ESWARA REDDY:
SHRI K. N. PANDEY:

SHRI DHIRESWAR KALITA:
SHRI JUGAL MONDAL:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether the Thacker Com-
mittee, which was asked to conduct
an enquiry nto the licences issued
to the Birla Group of firms has sub-
mitted its report; and

(b) if not, when the report f{s
likely to be submitted?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F, A. AHMED): (a)
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The Industrial Licensing Policy In-
quiry Committee, under the Chair-
manship of Prof. M. S. Thacker has
not so far submitted its report.

(b) The report is expected to be
submitted in the next few months.

Sick Textile Mills

57. SHRI S. M. BANERJEE: Will the
Minister"of COMMERCE be pleased to
state:

(a) whether the sick Textile Mills
have since been taken over by Gov-
ernment;

(b) if so, the number and names of
such mills;

(c) the number of those which
have not been taken over; and

(d) the reasons therefor?

THE DEPUTY MINISTER IN THE.
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) to
(d). Presumably the Hon'ble Mem-
ber by “Sick textile mills” means cot-
ton textile mills in difficulties on ac-
count of financial stringency or ineffi-
cient management, On the basis of the
reports of the Investigation Commit-
tees appointed under the Industrial
{Development and Regulation) Act
Government have from time to time
been taking over such mills and at
present there are 12 mils under the
Authorised;  Controllers/Authorised’
Managing Agents. A statement of
such mills is attached. The future of
these and any other mills to be taken
over hereafter under the Industries:
(Develoment and Regulation) Act
will be determined in terms of the
provisions of the Cotton Textile Com-
panies (Management of Undertakings
and Liquidation or Reconstruction)
Act, 1967, which enables Govern-
ment to acquire or contro]l such un-
dertakings.

Statement
(1) Model M:ills Ltd., Nagpur.

(2) R. 8. R. G. Mohta Spg, Wvg.
and Mfg. Co. Litd., Akola.
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(3) Pratap Spg. Wvg. and Mfg. Co.
Ltd., Amalner.

(4) Bengal Nagpur Cotton Mills
Ltd.,, Rajnandgaon.

(5) India United Mills Ltd., Bombay.
(6) Muir Mills Ltd., Kanpur.

(7) The new Bhopal Textile Mills
Ltd., Bhopal. ¢

(8) Hira Mills Ltd., Ujjain.

(9) The Aurangabad Mills Ltd,
Aurangabad.
(10) The Swadeshj Cotton and

Flour Mills Ltd., Indore.

(11) Sri Bharath: Millg Lid., Pondi-
cherry.

(12) Mahalaxmi Mills Ltd., Beawar.

Strike Notice by Chittaranjan Loco-
motive Works Railwaymen's
Union

58. SHRI UMANATH:
SHRI P. RAMAMURTI:
SHRI C. K. CHAKRAPANI:
SHRI VISWANATHA MENON:

Wiil the Minister of RAILWAYS be
pleased to state:

{a) whether it is a fact that the
Chittaranjan Locomotive Works Raijl-
waymen’s Union had given notice for
one day token strike on the 16th
January, 1968;

(b) if so, what were their demands;
and

(c) the steps taken by Government
to settle the dispute?

The Minister of Railwaya
C. M. Poonacha): ‘a) No.

(b) and (c) Do nut arise,

Subsidy to Exporiers

59. SHRI SHRI GOPAL SABOO:
SHRI P. K. DEO:

Will the Minister of COMMERCE be
pleased to state:

‘(a) whether the Punjak, Haryana
and Delhi Chamber of Commerce ond

(Shri
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Industry has urged Government to-
provide compensaiion to the Indian.
exporters for the difference in the-
ocean freight in exgports;

(b) whether the Chamber has also-
brought to the ntize of Government.
the delay in the lifting of the cargo
at port towns, and

(c) it so, the acticn taken. by Gov-
emment in the matter?

THE DEPUTY MINISTER IN THE:
MINISTRY OF COMMERCE (SHRI.
MOHD. SHAFI QURESHI): (a)
and (b). Yes, Sir.

(¢) The matter is receiving atten-
tion.

Name Plates at Stations in Tamilnad®

Gti. SHRI SHRI GOPAL ‘ SABOO: .
Will the Minister of RAILWAYS be-
pleased to state:

(a) whether Goivernment are aware*
that the name plat>s of alinost all
the Railway stations :. Tamilnad put:
in Hindi have heen defsced;

(b) whether Gove-nment are also-
aware that thousands of pilgrims are
pat to inconvenience due to that; and

(c) if so, the .ieps !aken tc restore”
Hindj name boards?

THE MINISTER OF RAILWAYS-
(SHRI C. M. POONACHA): (a) Yes.

(b) Complaints of inconvenience -

d to passangers by obliteration.

of station names in Devnapari script:
have not yet been reccived,

(c) Due to the prevailing shnormai
# tuation, it is not considered advis-
able to rewrite stutivn names im-
Devnagari script in Tariinad, at:
present.

Mineral Wealth in Haryana and Goa:

61. SHRI RANDHIR SINGH: Will
the Minister of STEEL, MINES AND-
METALS be pleased to state:

(a) whether Government have any
proposal to survey the minera]l wealth -
in Haryana and Goa; and
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(b) if mo, the details thereof?

THE MINISTER OF STEEL, MINES
AND METALS' (DR. CHENNA RED-
DY): (a) Yes, Sir,

.As a result of work carried out, some
‘minerals, of which iron ores and Lme-
stones are of economic importance,
have been recorded. The Geological
Survey of India proposes to carry
out mimeral investigation in Mohin-
<dergarh district,

Detailed geological mapping and
preliminary mimeral survey of Goa
‘was taken up in 1062 by Geological
Survey of India with particular
sttenton to the iron and manganese
-ores. The preliminary survey is com-
Ppleted. The iron ores are distributed
in a general NW-SE belt, over a
length of about 95 km., extendmng
from Raibagha in the northwest to
‘Balginim in the SE. ‘The manganese
deposits of Goa belong to the lateri-
toid type and almost all the deposits
~contain some iron in them, Limestone
rich in magnesia extends from North
-of Vainguinim to Ivrem Curdp in the
north eastern part of Goa. The lime-
-stone is not, however, suitable for use
in blast furnace or cement manufac-
~ture,

The Geological Survey of India also
Jroposes to carry out investigation in
«letail by large scale mapping, pitting
tnd trenching for bauxite and pyrite
aear Betul in Goa during the fleld
-deason 1967-88.
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Import of Raw Materials or Small
Scale Industries

64. SHRI S, C. SAMANTA: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS
be pleased to state:

(a) the extent to which the needs
of the imported raw materials in the
small-scale sector of industries have
been met since the announcement of
the Import Trade Control Order;

(b) the percentage of capacity of
this sector still lying idle for want of
imported or scarce raw materials;
and

(¢} whether any steps are being
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house at Calcutta has since been re-

ceived by Government;

- (b) if so, the nature thereof; and
(c) the decision takenin the

matter? - . )
THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHRI

MOHD. SHAFI QURESHI): (a) No,
Sir.

(b) ard (c). Do not arise.
Export of Iron Ore

66. SHRI YASHPAL SINGH: Wil
the Minister of COMMERCE be pleas-

ed to state:

(a) whether it is a fact that Gov-
ernment have a proposal under consi-
deration to promote the export of
iron ore; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD, SHAFI QURESHI): (a) and
{b). Yes, Sir. Government have set
targets for achicving an export capa-
city of 25 million tonnes per annum by
the end of the Fourth Plan. The sche-
mes for expanding mining and raiiway
capacity for achieving this farget have
been taken in hand. Mechanical ore
loading fagilities have been provided
at some of the major ports. Where
such facilities are not in existence,
schemes have been taken up to speed
for loading through mechanical pro-
cess,

Ll es for Manufacture of Tyres

taken to bring about an improv 13
n the situation?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHR] F. A. AHMED): (a)
to (c). Information is being collected
and it will be laid on the Table of
the House.

Tea Boarg Warehouses at Calcutta

65. SHRI YASHPAL SINGH: Will
the Minister of COMMERCE be pleas-
ed to state:

(a) whether the Tea Board's re-
commendation to run the new ware-

3068 (Ai) LED—4

67. SHRI YASHPAL SINGH:
SHRI BABURAO PATEL:
SHRI RAM CHARAN:

Wil] the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether it is a fact that there
is a great shortage of scoster and
motor-tycle tyres in the country
driving all available stocks into the
black-market;

{b) whethér to supply the ever-
incyeasing demand for these tyres,
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Government propose to permit ex-
pansion of the present manufactur-
ing units or encourage the estab-
lishment of new” manufacturing units
exclusively for these tyres;

(c) the number of tyres and value
of scooter and motor cycle tyres
required during the last 3 years and
the demand likely in the next 3
years; and

(d) whether Government have
any policy in regard to these tyres
and if so, the salient features there-
of?
THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. ANMED): (a)
Government are aware of the short-

Written Answers FEBRUARY 13, 1968 Written Answers

154

age of scooter and motor dycle tyres
in the country. Steps are being taken
to augment the production of these
tyres with a view to making them
available to consumers at reascnable
prices,

(b) The Automobile Tyre and
Tube Industry has been removed re-
cently from the banned list for the
purpose of establishing further cap-
acity for the manufacture of these
tyres,

(c) The producton of scooter and
motor cycle tyres and their ex-fac-
tory value during the last three years
is as under:

Year Proiuction of tyres for Combined ex-
Scooters Motor cycles factory value
1965 . 146,114 81,006 1,06,85,068
1966 , . . . . 150,858 72,747 1,20,98,653
1967 . 144,609 68,801 1,13,40.350
The demand for scooter ard motor (a) whether Government have

cycle tyres during 1888 is estimated
to be 250,000 nos., and 85,000 nos.,
respectively. The demand is estimat-
ed to go up to 450,000 nos. and
150,000 nos., for the scooter‘and mo-
tor cycle tyres respectively.

(d) Automobile Tyre Industry is a
priority industry and all encouarge-
ment is given to step up the produc-
\ion of these tyres.

Small Car

68, SHRI YASHPAL SINGH:
SHRI B. K. DASCHOW-
DHURY:
SHRI TULSIDAS JADHAV:
SHRI KAMESHWAR SINGH:
SHRI A. SREEDHARAN:
SHRI MOHSIN:
SHRI YAJNA DATT SHAR-
MA:
SHRI M. N. REDDY:
SHRI GADILINGANA
GOWD:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

finalised the proposal to manufacture
small car in the public sector in the
country;

(b) if so, the estimated value fix-
ed for the same;

(c) the site proposed for the same;
and

(d)
same?
THE MINISTER OF“INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED: (a)
The matter is still under consideration.
(b) to (d). Do not arise
Passenger Amenities

69. SHRI SHRI CHAND GOEL:
Will the Minister of RAILWAYS be
pleased to state:

(a) the steps taken by Government
to provide editorial amenities to
the third class passengers during the
current years;

(b) whether any steps have been
takem to avoid over-crowding oa

the funds allotted for the
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the Northern Railway during the
current year and if so, the details
thereof; and

(c) the steps, if any, taken to
improve sanitation in railway
trains and platform during the
current year?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
A statement containing the informa-
tion is laid on the Table of the House,
[Placed in Library. See No. LT--22/
67.]

(b) Yes, 34 trains have been in-
troduced|extended and the loads of
45 trains augmented during the pe-
riod from 1st April to 3lst Decem-
ber, 1967. .

(c) Arrangements are provided at
all train starting stations for all

Passenger trains rakes io be tho-
roughly cleaned and  properly
disinfected. The cleanliness of coa-

ohes in trains is also attended to at
all important stations through which
trains pass.

Safaiwalas are posted at al] sta-
tions to ensure cleanliness of station
premises including platforms. Their
work is supervised by Station Mas-
ters. At important stations Sanitary
Inspectors have been posted for this
purpose, Necessary instructions
have been issued to Inspectors and
‘Station Masters to ensure that pro-
per sanitation is maintained in the
railway trains as well as in station
premises.

Inspections on the sanitation as-
pect were intensified during the cur-
rent year.

L

Rallway Stores Purchased from U.S.A.

79. SHRI SHRI CHAND GOEL:
‘Will the Minister of RAILWAYS be
pleased to state:

(a) the total value of railway
stores purchased from USA. and
other countries during the current
Year;
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(b) whether it is a fact that some
of these stores could be produced in
the country; and

(¢) if so, the steps taken by Gov-
ernment to make the country self-
sufficient in the matter of railway
stores?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
Rs, 16.95 crores’ worth of orders have
been placed during the period from
1.4.1967 to 31.12.1967.

(b) No. All proposals for import
from any country are examined from
indigenous angle and import is per-
mitted only when no suitable indi-
genous substitutes are available ex-
cept in special cases e.g., where im-
port may be part of an overall pac-
kage scheme etc.

(c) The steps taken are outlined
in the statement. laid on the Table
of the House. [Placed in Library.
See No. LT-23/68.]

India’s Trade Agreement
71. SHRI SHRI CHAND GOEL:

Will the Minister of COMMERCE be
pleased to state:

(a) the major trade agreements
concluded between India and other
fcreign countries during the current
year; and

(b) their likely effects on the In-
dian economy and trade?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
Major trade agreements/arrangements
were concluded between India and
the following countries during the
current year:—

(i) Iran
(ii) Afghanistan
(iii) Republic of Brazl
still to be ratified),

(b) The agreements are likely to
increase. India’s trade with these
countries but it is toc early to assess
the exact effects on India’s economy,

(This is
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Commitiee on Passenger Amenities

74, SHRI ESWARA REDDY: Will
the Minister of RAILWAYS be
pleased to state:

(a) whether the Committee ap-
pointed by Government to go into
the question of amenities to the pas-
sengers has submitted its report;

(b) if so, the main recommenda-
tions thereof; and

(c) the decisions taken thereon?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
Not yet. The Report is expected with-
in a few days.

(b} and (c), Do not arise.
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Woollem Industry in Ludhlana

78. SHRI BABURAO PATEL: Will
the Minister of COMMERCE be
pleased to state: *

(a) whether Governmeant  are
aware of the possibility of complete
ruin of Ludhiana's small-scale wool-
len manufactdrers as a result of the
setting up of large scale  Thosiery
plants; and

(b) if so, how Government pro-
pose to protect Ludhiana's small-scale
woollen industry?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
Government are not aware of any
proposal to set up new large hoisery
plants. The hoisery industry in Lu-
dhiana has all along consisted of
small, medium and big units, and size
has not affected its efficiency. The
quota which was given to these units
on the basis of consumption is, how-
ever, being progressively reduced in
the case of the bigger units with a
view to narrow the existing gap bet-
ween the minimum and maximum
quotas,

(b) Does not arise.
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Import Licences for Deep Sea Fishing

Trawlers *

83. SHRI P. P. ESTHOSE:
SHRI K. RAMANI:
SHRI VISAWANATHA ME-
NON:

Will the Minister of COMMERCE
be pleased to state:

(a) whether Government have re-
ceived any representation from the
Indian Sea-food Exporters Associa-
tion, Cochin asking for the grant of
import licences for deep sea fishing
trawlers; and

(b) if so, the action taken by Gov-
ernment thereon? -

THE DEPUYY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
Yes, Sir.

(b) The representation is still un-
der consideration of the Govern-
ment.

Export of Tyre Cord

84, SHRI MANIBHAI J. PATEL:
Will the Minister of COMMERCE be
pleased to state:

(a) whether it is a fact that to
promote export of tyre cord, an
agreement has been concluded with
Poland;

' (b) if so, the names of Polish and
Indian firms representing the two
countries and other details of the
agreement;

(c) whether it is also a fact that
due to the world glut in tyre cord,
the Indian exports could only be
affected at a substapntial loss and
whether Government propose 1io
grant any export subsidy;
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(d) whether the export of tyre
cord js likely to affect domestic pri-
ces of tyres; and

(e) whether the possibilities of
utilising the cord in some other in-
dustries have been considered and if
s0, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
No agreement for the export of rayon
tyre cord has been concluded at Gov-
ernment to Government level, This
item has, however, been included in
the list of commodities exportable
from India to Poland during 1968.

(b) Does not arise.
(e) No, Sir.
(d) No, Sir,

(e) Yes, Sir. One unit in collabo-
ration with a Canadian firm is re-
gistered for the production of cord
strappings.

Operation of Steel Plants

85. SHRI MANIBHAI J. PATEL:
Will the Minister of STEEL, MINES
AND METALS be plesed to state:

(a) whether it is a fact that a
symposium  on the economucs of
installation and operation of Steel
Plants in developing countries was
recently held in Delhi;

(h)'if so, the countries which par-
ticipated and the suggestions made
in the symposium; and

(c) Government's reaction there-
to?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHENNA
REDDY): (a) to (¢). A Symposium
on the “Economics of Installation and
Operation of Steel Plants in the
Developing Countries” was held in
Jamshedpur between January 30, 1968
and February 3, 1968. Apart from
India, delegates from the Iron and
Steel Institute of Latin America par-
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ticipated in the Symposium at the in-
vitation of the Indian Institute of
Metals. The Indian Institute of Me-
tals is a private Association of Metal-
lurgist registered under the Indian
Companies Act, 1913, The proceedings
of the Symposium have not yet been
received by Government.

Cooper Allen Co., Kanpur

86. SHRI MANIBHAI J. PATEL:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether il is a fact-that the
British India Corporation is going to
close down their unit named the
Cooper Allen Co., Kanpur which is
the biggest leather factory in India
and if so, the reasons therefor}

(b) whether Government were ap-
proached by the management of the
company with a proposal to take it
over and if so, Government's reac-
tion thereto; and

(c) the steps taken by Govern-
ment to keep the factory running in
view of its importance and to save
thousands of workers being thrown
out of job?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED)
(a) The Cooper Allen Unit of the
British India Corporation Limited
suffered considerable losses over a
period of years on account of several
factors including absence of, or di-
minution in, orders for supplying de-
fence requirements, old and obsolete
machinery etc. The management of
the Company has, therefore, been
considering the necessity of disposing
of or closing down this unit for
some time past but it has been ad-
vised to defer the matter.

(b) and (c). Various proposals
have been made with regard to fu-
ture ruuning of this concern. The
entire ratter is under consideration.
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Indian Property Seired by Pakistan

87. SHRI D, N. PATODIA: Will the
Minister of COMMERCE be pleased to
refer to the reply given to Starred
Question No. 570 on the Bth Decem-
ber, 7967 and state:

(a) whether any progress has
since been made to recover the ships
and prbperties seized by  Pakistan
during the last conflict;

(b) if so, the particulars of
claims realised; and

(¢) if not, the manner in which
Government  propose to deal with
the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
to (c). The Government of India is
still pursuing their efforts with the
Government of Pakistan for the mu-
tual restoration of the properties seiz-
ed by either country.

the

Abolition of Export Duty on Jute
Goods -

88. SHRI D. N. PATODIA: Will
the Minister of COMMERCE be plea-
sed to state:

(a) whether it is a fact that dur-
ing last decade, while Pakistan's
share in the export of jute goods has
increased from 7 per cent to nearly 30
per cent, India’s share during ‘he
same period has fallen from 83 per
cent to 6 per cent;

(b) whether the industry has re-
quested a phased abolifion of export
duty on jute goods so as to make
them more competitive in the world
market; and

(e) if so, the decision taken there-
on?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD., SHAFI QURESHI): (a)
It is true that relatively spe-
aking, Pakistan’s share as a
percentage of world trade in jute
goods has increased over the decade
ending 1967. Quantitatively, the to-
tal exrorts of these goods from India
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bad increased from 847,300 tonnes in
1957-58 to 950,200 tonnes in 1964-65
and was only 734,200 tonnes in 1966-

67 when the industry was facing dif-
ficulties.

(b) and (¢). In line with Govern-
ment's general policy to keep per-
formance of exporis under constant
review and in the light of various
representations, including from the
industry, for duty concession export
duties have been reduced with effect
from 7-2-68 on hessian saoking and
specialities by Rs. 250, Rs. 200 aud
Rs. 600 per tonne respectively.

Joint Plant Committee

89, SHRI D. N. PATODIA: Will the
Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether it is a fact that a com-
mittee has been appointed to go into
the question of reorganisation of the
functions and set up of the Joint
Plant Committee;

(b) why the constitution of the
committee was found necessary even
after a high power committee head-
ed by Shri Khadilkar had submitted
a repory on this subject;

(c) what new grounds will be
covered by the new committee; and

(d) how many of the recommen-
dations of the Khadilkar Committee
have been accepted for implementa-
tion?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL, MINES
AND METALS (SHRI P. C. SETHI):
(a) Yes, Sir.

(b) and (c). The Study Team
headed by Shri R. K. Khadilkar,
which was appointed to go into the
working of the Iron and Steel Con-
troller's Organisation, submitted the
first part of their report on the pro-
duction, price and distribution of
indigenous steel in May, 1968. Since
then, there have been complaints
about the working of the Joint Plant
Committee and the effectiveness of
tts regulation over the producers.
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The Standing Committee of the Iron
and Steel Advisory Council accord-
ingly set up a Committee under the
chairmanship of the Secretary, De-
partment of Iron and Steel to go into
the question. -

(d) In part I, there were 59 re-
commendations, of which only one
was not accepted and the others have
been accepted for implementation,
some with minor modifications. Si-
milarly, in part II there were 66 re-
commendations, of which only 2 were
not accepted and the others were ac-
cepted for implementation, some with
minor medifications.

Chairman of Heavy Engineering Cor-
poration, Ranchi

90. SHRI D. N. PATODIA: Will the
Minister of INDUSTRIAL DEVELOF-

MENT AND CIMPANY AFFAIRS bz
pleased to state:

(a) whether it is a fact that an ex-
Minister has been appointed as Chair-
man of the Heavy Engineering Cor-
poration, Ranchi; angd

(b) if so, the reasons for appointing
a non-technical person in this under-
taking?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
The appointment of Chairman has not
yet been finalised;

(b) Does not arise.

Bokaro Steel Project

97. SHRI ONKAR SINGH:
SHRI INDRAJIT GUPTA:

Will the Minister of STEEL, MINES
AND METALS be pleased to refer to
the reply given to Starred Question
No. 855 o nthe 22nd December, 1967
and state:

(a) the details of the order given
to different parties for construction
materials and equipment required by
the Bokaro Steel Project; and
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(b) whether government have re-
ceived any complaints regarding these
orders?

* THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA RED-
DY): (a) Details of orders placed for
steel structurals required for Bikaro
Steel Plant are given below:

Name of the firm on whom  Quantity
orders placed by Hindustan for which

Steel works Constructicn orders
Limited placed
(in tomnes)
1. Messrs. Consolidated Engi-
neering Co., New
Delhi | . 5,600
2. . Siesta lndusmll&
Trading Corpora-
tion, Bombay 3,000
3. »  Hindustan Develop-
men
Calcutta 1,000
. » Mining & Allied
4 ? Machinery Corpo-
ration,.Durgapur. 2,200
5. » Kaveri Structurals,
Madras . 7,236
6. » Tungabhadra Stnel
Products Ltd.
Tungabhadra 2,530
7- » Arthur  Butler &
Co., Calcutta 6,650
8. » Bharat Industrla]
Waorks, Bl 6,650
9. » Central India Ma-
chinery Mamifactu-
ring Co. Lud.,
Bl . 8,400
10. » Modern Indian
Construction Co
Ltd., Calcutta 10,000
11 »  Andhra Foundry &
Machine Co. Limi-
ted, Secunderabad. 4,070
12, » Hindustan Motors
Ltd. Calcutta 6,404
3. » Hindustan Dzveiq:
. R 8,573
4 Bnglmmn;
% ” Works, Meerut 9,900
1s. » Triveni Suucmrl.ls.
Naini, Allahabad ., 4,894
16. « New StandlrdLEa-
meering Co. N
Bombay 10,085
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In addition, Bokaro Steel Limited
have also plaeed the following orders
for steel structurals:

1. Messrs, Taxhpromexgou,

Moscow, 17,700
2. s Heavy E_.nglnurm;

Corporation, Rancni 32,000
3. s»  Mining & Allied

on, Durgapur 4,920

(b) Yes, Sir. Complaints were re-
ceived from some fabricators who were
not awarded any work. The prices
quoted by them were, however,found
to be much higher 'as compared to the
quotations from others to whom work
had been awarded.

Fifth Steel Plant

92, SHRI ARJUN SINGH BHADO-
RIA: Wil] the Minister of STEEL,
MINES AND METALS be pleased to
state:

{(a) whether Government have ta-
ken any decision for the establishment
of the fifth steel plant in South India;
and

(b) if so, what will be its outlay?

THE MINISTER OF STEEL, MINES
AND METALS (DR, CHANNA RED-
DY): (a) No, Sir. The questiom of
setting up of the Fifth Steel Plant is
stiil ynder consideration. It pas to be:
examined along with other projects.
in the light of the overall demand for
steel and the resources available for
the implementation of the develop-
ment programmes in the country as
a whole,

(b) Does not arise.
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Cess on Cloth

96. SHRI M. L. SONDHI: Will the
Minister of COMMERCE be pleased to-
state: '

{a) whether it is a fact that some
staff from the office of the Deputy
Accountant General, Commerce, Steel
& Mines, Bombay was placed at the
disposal of the Textiles Committee of
the Ministry to organise collection of
cess on cloth, etc;

(b) whether it is also a fact that no
appreciable progress has been achiev-
ed and arrears of cess have accummu-
lated; and

(c) if so, the action Government
prcpose to take to stream-line the ma-
chinery for speedy collection of the

cess?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
-MOHD SHAFI QURESHI): (a) to'(c).
-Presumably the Hon'ble Member is
referring to the levy of fee by the
Textiles Committee under the Textiles
Committee under the Textiles
Committee Act, 1963, Fee is being col-
lected since 1st March, 1964, and for
this work some staff of the Deputy
Accountant General, Commerce, Work;
and Miscellaneous, Bombay has been
obtained by the Committee on deputa-
tion. Against Rs. 122 lakhs leviable
‘upto the end of January, 1968, actual
collection of feeg is of the order of
Rs. 90 lakhs. Out of Rs. 32 lakhs of
the outstanding dues, Rs, 22 lakhs are
in respect of the parties which have
raised legal objections to this fee.
Necessary action is being taken to
meet these pbjections.

Railway Employees in Khurda Divi-
sion of S. E. Railway

97. SHRI CHINTAMAN] PANI-
RAHI: Will the Minister of RAIL-
WAYS be pleased tb state:

(a) whether Government are aware
that there is an abnormal delay in the
payment of overtime allowance, tra-
-velling allowance, house rent allow-
ance, increments, acting allowances
and wages to the employees in the
‘Khurda Division of the South Eastern
‘Railway;

(b) if so, the amount which has
remained unpaid against each of these
claims; and

(¢) the period for which these clai-
ms have remained unpaid?

THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a) to (c)
Information is being colleeted and will
‘be laid on the table of the Sabha.

‘Decontrol of Cement

88. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of INDUS-
“TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state:

(a) the extra amount which was
made available to the Cement Alloca-
-tion and Coordination Organisation by
decontrolling cement;
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(b) the companies which have not
expanded capacities as promised by
them to Government; and

(c) the capacities agreed to be ex-
panded by them and the capacities
actually expanded?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): {a:
Cement Allocation and Coordinating
Organisation was set up by the Cement
Industry to regulate distribution of
cement on ‘no profit no loss! basis on
decontrol of cement in 1966. No
amount other than an element u*
Rs. 0.25 per tonne was included in the
for. price as remuneration of that
organisation.

(b) M/s. K. C. P. Ltd.,, Andhra Ce-
ments, Madras Cements, Bagalkot
Cements, Mysore Iron & Steel and
Dalmia Dadri Cement Litd have as yet
no scheme for expansion.

(c) A statement is 'aid on the Tabla
of the House. [Placed in Library.
See No. LT-24/67.].

Loans by MMM.T.C.

99. SHRI HARDAYAL DEVGUN:
Will the Minister of COMMERCE be
pleased to state:

(a) the total amount of loans ad-
vanced by the Minerals and Metals
Trading Corporation during the years
1066-67 and 1067-88 to various supp-
liers of iron and manganese ores for
the development of mines;

(b) whether it is a fact that in case
of certain parties the established cri-
teria viz. credt-worthiness, abilitv 1
supply ore and the past performance.
were not observed while granting
loans to .them; and

(c) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE - (SHRI
MOHD. gHAFI KURESHI): (a) Io-
formation on the total amount of loan
granted by the MM.T.C. during the
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years 1966-67 and 1967-68 is given
below:

Year Manganese Iron ore

ore
Rs. Rs.

1966-67 , 18,20,250  4,79:920

1967-68 , 13,81,378  1575,682

(b) No, Sir.

(c) Does not arise,

Blackmarketing in Motor Vehicles =

100. SHRI HARDAYAL DEVGUN:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) the steps taken by Govern-
ment to prevent blackmarketing in

motor vehicles specially Fiat Car;
and &
(b) whether the capacity of the

applicant to maintain a motor car is
considered before an allotment is
made to the party?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
In order to secure the equitable distri-
bution and availability at fair prices
of Motor Cars, Scooters and Motor Cy-
cles, Government had, in exercise of
the powers conferred by Section 18(G)
of the Industries (Development and
Regulation) Act, 1951, promulgated

the following Control Orders:—
(1) The Motor Cars (Distribu-
tion and Sale) Control
Order, 1959—effective {rom

1st May. 1859.

(2) The Scooters (Distribution
and Sale) Contrel Order,
1960—effective from the 2nd
September, 1960.

According to these Control Drders,
every dealer is required to register
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the orders of the customer:, and de-
liver vehicles to them, strictly in the-
chronological order, No. one is
Permitted to purchase more than one -
vehicle in any calendar year, except:
with the prior permission of
concerned authority. These Control
Orders also prohibit the resale of
vehicles before two years in the case
of a MotorCarandbdoreoneyearin
the case of a Sooter/Motorcycle, etc.,
except with the prior permission of
the concerned authority.

Government also exercises an infor--
mal Contro] over the prices of these
vehicles.

{b) For allotment of cars out of
Central Government quota, the capa-
city of an applicant to maintain a
car is considered before his applica-
tion for allotment of a car is enter-
tained,

Accommodation for 5.T.C, and M.M.T..
C. Office N. Delhi,

101. SHRI HARDAYAL DEVGUN:
Will the Minister of COMMERCE be
pleased to state:

(a) the total year'y rent being paid
to private individuals by the Minerals
and Metals Trading Corporation and

State Trading Corporation; for their
office accommeodation jn Delhi;
(b) the total floor area of each

building in possession of the Minerals
and Metals Trading Corporation and.
State Trading Corporation in Delhi
and the rental value of each;

(e) the total rent paid since January-
1960; and

(d) whether the Minerals and Met_'a.ls-
Trading Corporation and State Trading
Corporation propose to have their own
buildings for office accommodation;
and if so, when?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAF1 QURESHI): (a) and.

(b).
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Relevant information is given below:

Name of the Building Floor Area Rent per
(Sq. fi.) annum
Ji) State Trading Express Buﬁdmg, Bahadur Shah Zafar 43601 53%312
Corporation & New Delhi.

Herald House, B. 5. Z. Marg, New*Delhi. 5625 126,900

Link House, B.S.Z. Marg, New Delhi. 2244 50,820

58, Ring Road, New Delhi, 4000 31,200

57, Ring Road, New Delhi. 1800 18,000

2E(7, Jhandewalan 'Extension, New Delhi. 6052 24,000

ToTaL . 774,132

{“Jgi:i%‘i;g:%;;i?:: E%‘E:::%iﬁrds In;’u)mte s 3:323 : g?i:ﬁg

’ TotaL . -_E}s,?

(c) The State Trading Corporation
-hag paid a total rent of Rs. 49,73,128
.since January, 1960 to January, 1968.

The Mineral’s and Metals Trading Cor-

poration has paid a total rent ot
Rs.19,43,606.69 from 1-10-1963 {the
.date of its inception) to 31-3-1967.

(d) Yes, Sir. A site has been allot-
ted for housing the offices of S.T.C,
"M.M.T.C. by the Delhi Administratio
.and as soon as its possession is given
to the Corporations further ction will
be taken for the construction of  the
-office buildins.

Railway Catering Committee

102. SHRI SRADHAKAR SUPA-
KAR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Committee, which
was set up to inquire into the working
of departmental and contract catering
.of railways, has submitted its repory;
.and

(b) if so, the main recommendaticns
thereof?

THE MINISTER OF RAIWAYS
(SHRI C. M. POONACHA): (a) Not
-yet. It is, however, expected to submit
its report within a few days.

(b) Does not arise.

Import of Super Steel and Steel Alloys

103, SHRI SAMAR GUHA: Will tne
Minister of STEEL, MINES AND ME-
TALS be pleased to state:

(a) the types of super steel and
steel alloys that are imported from
foreign countries at present;

(b) whether all possibilities for pro-
duction of such steel and alloys have
been explored in India; and

(e) the reasons why India could not
be made gelf-sufficient in the produc-
tion of such steel and alloys?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI): (a)
High speed steel, high carbon chro-
mium steel, alloy forging quality steel,
sulphur bearing free cutting steel,
hollow drill steel, high tensile steel
fireltape for cable industry, stainless
steel sheets including heat resisting
type (18 gauge and thicker) and ha-
cksaw blade strips in coils, etc. are im-
ported at present.

(b) and (c), All efforts are being
continuously made to develop indi-
genous production and achieve maxi-
mum possible self sufficiency in these
steels but the goecifications are so
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varied and the quantities so limited
that jt is not feasible to produce the
whole range of these steels gt home
at present.

Curicilar Railway in Caleutta

104. SHRI SAMAR GAUHA:
SHRI C. K. BHATTACHARY-
YA: b
Will the Minister of RAILWAYS be
pleased to state:

(a) whether planning for the pro-
posed circular railway in Calcutta
area has been completed;

(b? if so, the time schedule {for
starting constuction of such a Railway:
and ,.

(e) if not, the reasons for the delay?

THE MINISTER OF RAILWAYS

SHRI C. M. POONACHA): {(a) No.

(b) Does not arise.

(e) A survey has been undertaken
for two lines, viz. one from Dum Dum
to Princep Ghat and another from
Dum Dum to Ballygunge through the -
Salt Lake Area. These surveys are
yet to be completed.

Guna-Maksi Railway Line

105. SHRI BABURAO PATEL: wiil
the Minister of RAIWAYS be pleased
tu state:

(a) whether Government are aware
that the earth-piling done for the
track of the proposed Guna-Maksi
Rajlway line has been washed away
and destroyed by rains and floods be-
cause of the failure to stabilize the
track by suitable stone embankments;

(b) when this project is likely to be
completed; and

{c) the difficulties which prevent
early completion of this line?

THE MINISTER OF RAILWAYS
(SHRI C, M. POONACHA): (a) There
‘was no damage by rains or floods to
the earthwork on the Guna-Maksi
line.

‘(b) and (c), The final date for com-
pletion of this line has not yet been
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decided upon. The main gifficulties
in the early completion of this line
are the paucity of funds and the fai-
lure of some of the contractors of
earthwork and bridges. Efforts will
be made to complete this line as early
as possible subject to availability of
funds and keeping in view the over-
all pattern of traffic.

Export of Footwears

106. SHRI BABURAO PATEL: Will
the Minister of COMMERCE be pleas
ed to gtate:

(a the details of the contracts with
Dunbar Boot Co. and Acme Boot Co
for the supply of footwears worth
Rs. 31 millions and supply of navy
shoes worth Rs. 1.87 millions to Oval
Industries as claimed in the 1lth
Annual Report of State Trading Cor-
poration;

(b) the quantity, particulars and the
value of goods delivered against the
above contracts till the 31st Decem-
ber, 1967 and amount of payment
actually received; and

(c) the amount of commission paid
so far in the Indian and foreign cur-
rencies to selling agents in India and
overseas on the above contracts with
their names and addresses?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) The
STC has concluded 9 contracts for the
export of foot-wear and components,
details about these contracts are given
below:—

M!s 4cme Boot Co. crvtract No- 1
T Quamtity CIF
value

Ttem
lakhs pairs  § lakh

Cowboy Legfer Uo-

pers of nine differ-
ent varieties 85 13:77
Finished Cowboy Boo's 10 1324
Cutsoles . 210 10-80
Insoles 120 132
Heils 60 o096
140-00
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M|s Acme Boot Co comtract No. 2

Ttem Quantity CIF value

lakhs Sq,"ft
Chrome Side Upper
Leather .

w

$87-000
Chrome  Retanned
splits . . I
Shrunken Grain
Buffalo T, 1

$14,000
$30-000

$1,31,000

M/s. Oval Industries: contract No. 3

Item Quantity CIF value

Service 1 lakh $2.55

Oxford pairs lakhs
shoes

The salient features of the above
contracts are:—

(i) Pre-shipment inspection of the
goods by authorised surveyors
of the foreign buyers in India.

(ii) Payments are made by the
buyers through revolving ir-
revocable Jetters of cradit for
10.%  value cf the goods
shipped.

(b) Information about the guantities
delivered and money realised is given
below:—

AQry. delivered upto

31-12-67 Value

(i) Contract for export 1-23 lakhs Rs. 7:46
of cowboy hoots, lakh
cut components

(ii) Contract for export 3-78 lakh Rs. 7-71
of finished leather. sq. fi. lak:

Payment of Rs. 14.48 lakh has been
received against the above shipments.
The bpalance of Rs. 60,000l- is being
negotiated through STC's bankers
against relevant letters of credit.

Asg regards gervice exford (Navy)
shoes, 2,400 pairs valued at abnut
Rs. 46,000 were accepted against the
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contract with M|s, Oval Industries.
before 31st December, 1987 and the

* shipments have been made in Janu-

ary, 1968. The documents are being
negotiated by the S.T.C. for payment
against their letter of credit,

(¢) The agency agreement with M!s.
M. R. Dutt of S-79, Greater Kailash,
New Delhi provides for the payment
of commission in India rupees @1% of
the CIF value of the goods on actual
shipments and realisation of payment
to the Indian Agent. Actual com-
mission so far paid by the STC is
Rs, 13,000]- No commission is payable
by the STC to the foreign agents. In
view pf the substantial expenditure
already incurred by the Indian agent
for the initial promotional work in
the introduction and development of
these items to the American buyers
he has also been paid an advance
commission of Rs. 30,000l- to .be ad-
justed together with interest against
the future commission payable, under
the contract.

Khetrj Copper Pmject

107. SHRI BENI SHANKER
SHARMA: Will the Minister of STEEL,
MINES AND METALS be pleased to
state:

(a) the quantity of copper requir-
ed for consumption in the country in
1966-67;

(b) how much of it was produced
in the min2s in India and how much
was imported from foreign countries
and the names of the Indian mines
along with the gquantity produced;

(c) the progress made at the Khetri
Copper project and when the Project
will go into full production;

(d) the estimated quantity of cop-
per to be produced annually at
Khetri along with the bye-products:
and

(e) the other places where the
search for copper is being carried on?

THE MINISTER OF STEEL, MINES'
AND METALS (DR. CHANNA
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REDDY): (a) The estimated require-
ment of oopper during 1966-67 waa
1,20,500 tonnes,

(b) During 1968-67, 9,173 tonneg of
copper wag produced from Musabani,
Surda and Patharghora mines in Bihar
al]l belonging to Indian Copper Corpo-
ration Limited, the only unit in the
country producing copper at present.
34,579 tonnes of copper was imported
during 1966-67.

(¢) A statement giving the progress
made is laid on the Table of the
House. [Placed in Library. See
No. LT-25/66]. The Khetri Copper
Project is expected to be commission-
#d in 19870-71 and, to go into #ull pro-
duction in 10872-78.

(d) The anticipated production per
annum when fully commissioned woulg
be 31,000 tonnes of electrolytic cop-
per metal (21,000 tonnes from the ore
from Khetri Mine and 10,000 tonnes
from the ore from the nearby mine
at Kolihan). 600 tonnes of sulphuric
acid per day will be praduced as bye-
product which will be utilised for pro-
duction of 2,14,500 tonnes of triple
supper phosphate per year.

(e) Detailed search for copper ig in
progress in Andhra Pradesh, Assam
Bihar, Rajasthan, Gujarat, Orissa,
Mysore and Jammu & Kashmir.

Loss Bustaineg by M. ang M.Y.C. on

Account of Devaluation of Poyad

Sterling
108. SHRIMATI gUSEELA GO-
PALAN:

SHRI UMANATH:
SHRI P. GOPALAN:
SHRI C. K. CHAKRAPANT;

Will the Minister of COMMERCE
be pleased to gstote:

(a) whether it is a fact that the
Minerals and Metals Trading Corpo-
Tation has incurred heavy loss que to
the devaluation of pound sterling;

(b) if so, total amount of loss incur-
Ted upto January, 1966; and

(c) the steps taken by Government
to wipe out the loss?

'FHE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) to
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(c). The prices of iron ore and ferru-
ginous manganese ore were expressed
in terms of Pound Sterling in the con-
tracts for supply of the same to the
Steel Mills of Japan. Due to the de-
valuation of the Pound Sterling, the
Bale realisations against those con-
tracts have been affected in terms of
rupees and the buyers have, therefore,
been asked for corresponding murk-
up of the contract prices. This is onc
of the matters currently under dis-
cussion between the MMTC Deiega-
tion and the Japanese buyers at Tokyo
and tne results of the discussiop are
awaited by Government.

UNCTAD Conference

109, SHRI BENI SHANKER
SHARMA .
SHRI TULSIDAS JADAV:

Will the Minister of COMMERCE
be pleased tp state:

(a) the estimated expengditure to be
incurred on the visitors who are ex-
pectd in Delhi during the Second
United Nations Conference on Trade
and Development; ang

(b) the broad details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF Comp.cs (SHR1
MOHD. SHAFI QURESHI): (a) No
expenditure is to be incurred by the
Government of India on the partici-
pants of the Second United Confer-
ence of Trade and Development as
they are expected to meet their own
expenses. Some expenditure will,
however, be made in connection with
the heolding of the Conference in India.

(b) Does not arise,
Iron Ore Deposits in  Malabar Area

110. SHRI VASUDEVAN NAIR:
SHRI VISWANATHA ME-
NON:
Will the Minister of STEEL, MINES
AND METALS be pleased to siate:
(a) whether jron ore deposits have
been found in the Malabar area in
Kerala;
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(b) if so, the quality and potential
of the deposits found there; and

(c) the steps which have been taken
for commercial exploration of the iron
ore deposits found in the area?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA RED-
LY): (a) Yes, Sir.

(b) Preliminary indications are that
there will be abount 330 million tonnes
with about 30 to 35 per cent iron.

{c) Detailed investigation by drill-
ing is proposed to be carried out by
the Geological Survey of India during
1967-68 to assess the reserves and
grade of the iron ore in Kozhikode
district. The question of commercial
exploration will be considered after
the investigation ijs completed in all
respects.

Export to U.A.R.

111. SHRI VASUDEVAN NAIR:
Will the Minister of COMMERCE ke
pleased to state:

(a) whether India exports to U.AR.
had declined considerably during the
last year,

(b} if so, the reasons therefor;

(c) the steps taken to step up ex-
ports to U.AR.?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI: (a) Yes,
Sir. There was a decline in 1966-67.

(b) and (c). This was due to the
adjustments necessitated by the change
‘in the par value of the rupee in June
1966. Exports to the UAR are now
moving pormally.

Exploration Programme for Phosphate

113. SHRI ESWARA REDDY:
SHRI P. K. DEO:
SHRI K. P. SINGH DEO:
Will the Minister of STEEL, MINES
AND METALS be pleased to state:
(a) whether India has signed an
agreement with U.S.A. for technical
assistance to speed up the exploration
programme for phosphate; and
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(b) if so, the terms thereof?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA RED-
DY): (a) and (b). An agreement was
signed between the Government of
India and the U.S.ID. on 5th Janu-
ary, 1968 for exploration of rock phos-
phate “deposits in the country. The
agreement provides for Reconnais-
sance Geology of the Potential Phos-
phate Bearing Areas, Detailed Strati-
c:ﬂ_rphic and Structural Mapping, Tren-
ching, Drilling and sampling of the
Phosphate Horizcms, Chemica]l Analy-
sis and Beneficiation Tests, Training
of Indian Personnel on Job by the
American exports in the latest phos-
phate rock reconnaissance methods,
chemica] analysis and beneficiation
techniques. The Government of India
will gppoint the counter-part Indian
:ﬂ:ials on the project and their assis-

nts.

The agreement will terminate at the
expiry of about twenty months,

The United State Government will
provide one ghort-term Consultant for
four months, two geologists, one phy-
sical Stratigrapher, one Extractive
Metallurgist for twenty montns each
and one Chemist for 2-1|2 months.

The dollar cost to the extent of
$250,000 will be financed under the
Agency for Internationa]l Development
Consultancy Services Loan No. 386-H-
115, The rupee cost of the project of
not more than Rs. 10,23,000 will be
financed by India.
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Printing Industry

115. SHRI PREM CHAND VERMA:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to gtate:

(a) whether it is a fact that the
Deputy Minister of Industrial Develop-
ment has publicly refused to include
printing industry in the priority indus-
tries for import;
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(b) whether it is also a fact that the
Deputy Minister said that 80 per cent
of foreign exchange allocated in the
past years for import of printing
machinery was either not utilised or
was misused,

(e) if so, how many cases of misuse
were detectedq during 1966-67, the
names of parties who misused the
foreign exchange together with the
respective amounts;

(d) the action taken against the
parties who misused the allocations;
and

(e) the number of cases together
with respective values in which the
allocation was not used?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
Yes, Sir.

(b) No, Sir.

(c) to (e). In view of (a) and (b)
above, the question does not arise.

Import of Paper by S.I.C.

116. SHRI PREM CHAND VERMA:
Will the Minister of COMMERCE be

pleaseq to state:

(a) whether it is 'a fact that the
State Trading Corporation, has been
importing paper from Yugoslavia,
Czhchoslovakia and Finland on rupee
account during the last five years;

‘(b) if so0, the quantities and varieties
so importeq together with the value
of each item;

(e) whether it js also a fact that the
same agent who places orders for
import on behalf of the State Trading
Corporation also distributes imported
paper to the comsumers and traders;
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(d) if so, the reasons for not under-

taking direct import from manufac-

turers and arrange distribution; and

(e) the names of firm|firms who
handle the work of importing and
distribution together with the yolume
and value of business handled each
year?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) S.T.C.
has during the last 5 years arranged
importg of paper under Rupee Ac-
count from Yugoslavia valued at
Rs. 0.98 lakhs and Czechoslovakia
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valued at Rs. 1.64 lakhs. The
imports from Finland valued "at Rs.
9.37 lakhs were under barter|link
arrangements. The operation of the
barter and link arrangements is diffe-
rent from that of imports under the
rupee account. In the former case
the actual business is done by the
bartering party and his business asso-
ciates. The position of the S.T.C. is
that of an agency for registering the
contract and supervising the imple-
mentation in terms of the errange-
ments approved by the Government.

(b) Relevant information is given
below:—

S. No. Variety Quantity Value

. Whae Kg. Rs.

1 Woodfree Board 60,624 98,053

2. Vegetable Perchment Paper §7,538 1,22,104

3. Grease Proof Paper 26,943 42,324

4. Sulphite Paper . 67,376 1,05,292*

S. Art Paper 3,39,368 6,73,004*

6. Grease Proof Paper 98,743 1,58,470*
ToTAL 11,99,244

*From Finland.
(¢) In respect of importg from sultation with the technical autho-

Yugoslavia and Czechoslovakia STC
arranged the imports and distribution
shrough the recognised regional paper
corporations til] June, 1966, After
June, 1066 STC has been importing
paper directly and distribution is
arranged through these corporations.
Imports from Finland being under
barter-link arrangements were not
effected on behalf of STC. As envi-
saged under tne arrangements the im-
ports were made by the agents of the
foreign suppliers who also gistributed
paper apeinst the release orders and
ut prices approved by the STC in con-

rities.

(d) Does not arise in respect of im-
ports from Yugoslavia and Czechoslo-
vakia. In case of Finland the imports
were in terms of Barter’ Link agree-
ments and the agent being the repre-
sentative appointed by the foreign
supplier undertook the imports and
distribution under agreementg approv-
ed by Government.

(¢) The names of the firms|com-
panies which handled the work of im~
porting and distribution together with
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the value of business handled is given below:—
5. No. Country Name of the Firm Value of business
handled
(1966-67)
1 Caechoslovakia & M/s. Paper & Newsprints Distribution Rs.
Yugaslavia . ., Delhi . . . . 38,623
2. » M/s. Paper Merchants Trading Corp.,
Bombay . . . . . 1,01,785
3. ” M/s. South Zone Paper Distributors Lid.,
Madras . . .. . . 63,195
4. Mp. Corporated Paper Traders Lid.,
Calcutta . . . . . . 59,865
5. Finland M/s. Siddho Mal & Sons, Deihi $,36,776
TOTAL . 11,99,244

Contract for purchase of Mangawese
Ore

117. SHRI PREM CHAND VERMA:
Wilj the Minister of COMMERCE be
pleased to state:

(a) whether it is a fact tha a loss
of about rupees ten lakhs was incur-
red by the Minerals and Mandals
Trading Corperation in a single con-
tract for the purchase of manganese
ore in 1967;

(b) whether it is also a fact that the
contract was gigned at a high rate
even though it was known in advance
that there was no demand in the
international market for the Indian
product and the prices were gure o
fall;

(¢) i¢ #o, the reasons for signing
the contract; snd

(d) the action taken by Govern-
ment in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD, SHAFI QURESHI): (a) A loss
of approximately Rs, 854 lakhs was
jncurred in one contract in 1987

(b) No, Sir. The procurement prices
were favourable compared with the
then prevalent market rates.

(c) and (d). Do not arise.

Fall in Tea prices

118. SHRI PREM CHAND VERMA:
Will the Minister of COMMERCE be
pleased to state:

(a) whetheri‘lhafttthnt&m

and the eteps taken {0 secure better
prices and the guccess achieved in
this direction?
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(b) The information required is
indicated in the statement below—

Quantity in Valuein Rs,

million Kg. Crores
1967 205-0* 178-97*
1966 179-2 137:52
*Provision.

(¢) The decline in prices has been
mainly brought about by the rate of
growth of global consumption falling
slightly behind the rate of growth in
global production. For securing bet-
ter prices it is proposed, among other
things, to sttmulate consumption of
tea in the major tea consuming coun-
tries.

Unremunerative Railway Lines

118. SHRI sIDDAYYA:
SHRI DEORAO PATIL:

Will the Minister of RAILWAYS be
pleased to state:

(a) the railway lines that have be-
come unremunerative; and

(b) the steps which Government
have taken or propose to take to
make them remunerative?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) A
stalement containing list of the lines
which have been found unremunera-
tive is laid on the Table of the House.
[Placeg in Library., See No. LT-26/68].

(b) The steps taken for the purpose
of improving the financial position of
these lines comprise of measures to
attract more traffic and to improve
operating performance. Where a road
runs paralle]l to the branch line and
that ig in a significant measure res-
ponsible for the line mot yielding a
satisfactory return, the availability o!
spare transport capacity by rail is
brought to the mnotice of the State
Transport Authority|[Regional Trans-
port Authority when they are consi-
dering proposals for issue of additional
permits for road wehicles.

Notwithstanding all these measures,
however, the remunerativeness of a
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branch line depends yltimately on the
volume and the nature of produce
available for marketing in the area
served by it

Railway Track between Nanjangur and
Chamarajanagar

120. SHRI sIDDAYYA: Will the
Minister of RAILWAYS be pleased to
state: * ) P

(a) whether any specia] repairs
have been made to improve the rail-
way track between Nanjangud and
Chamarajanagar on the Southern
Railway since it was taken over from
the Government of Mysore; and

(b) if so, the details thereof?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) The
track is being maintained by renewal
of rails and sleepets as necessary upto
the standard required to desl with the
existing traffic and does not require
any special repairs.

(b) Does not arise,
g w1 frate
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Exports of Machine Tools

122. SHRI SITARAM KESRI: Wil
the Minister of COMMERCE be pleas-
ed to state:

(a) the value of exports of machine
tools during the last two years;

(b) whether any survey of the
potential buyers among the Asian and
African countries has been conducted;

(c) if so, the findings thereof; and

(d) the countries with whom India
has to compete in this field and the
steps taken to face the competition?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
SHAFI QURESHI): (a) The value of
exports of machine tools during the
last two years viz. 1966-67 and during
1867-68 (April-October, 1867) are as
follows:—

Year Value in Rs.

lakhs
1965-66 . 3421
1966-67 . . . 55-07
1967-68 (April-Oct. 67) 35-29

(b) and (c¢). The Indian Embassy
in Iran has conducted a market sur-
vey on machine-tools and it has been
found that Iran imports machine tools
from the East European countries who
offer them at very competitive prices,
Iran also imports from developed
countries like USA, UK, West Ger-
many, Italy, etc, costly sophisticated
machines, While no specific surveys
on machine tools in other Asian and
African countries have been conducted
either by the Indian Missions there or
the Engineering Export Promotion
Council, reports from various sources
indicate that UAR, Iraq, Thailand,
‘Singapore who have undertaken in-
dustrial development programmes,
are other potential wmarkets for
machine tools.

(d) India has to compete with coun-
tries like West Germany, Italy, Japan,
Sweden, UK, USA, Bulgaria, Czecho-
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slovakia, Hungary, Poland and USSR
in this field. The steps taken to face
competition and boost exports of
machine tools are:—

(1) Supply of indigenoug iron and
steel at international prices
for production of fabricated
goods for export;

apart from the above, cash
assistance at 20% of f.o.b.
value and import replenish-
ment at 20% are allowed to
offset disabilities of high in-
put and overhead costs;

(3) facilities are available for
participation in foreign exhi-
bitions, conducting publicity
abroad, sending delegations,
sales or study teams through
the Engineering Export Pro-

2)

Hindustan Steel Ltd

123. SHRI SITARAM KESRI: wil
the Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether it is a fact that the
Hindustan Steel Ltd. has worked out
the expansion scheme of the steel
units to export steel to the neighbour-
ing countries;

(b) whether the existing units have
been able to meet the full domestic
requirement of steel; and

(c) whether it is also a fact that
the cost of production of steel in India
is higher than that in most other
countries and whether this factor
affects the foreign market?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA RED-
DY): (a) No scheme for expansion of
steel plants under Hindustan Steel
Ltd. exclusively for export of steel has
been worked out. However, possibi-
lities of giversification of products and
development of new sectiong for export
market are under consideration.

(b) Except for certain catsgories of

steel, like boiler quality plates, killed
and semi-killed quality steel and
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some fiat products, the Stee]l Plants
under Hindustan Steel Ltd, are in a
position to meet the domestic demund
for iron & steel to a large extent In
fact, the demand for certain products
like merchant mill products of Bhila:
and Durgapur Stes] Plants, tal] and
structural mil] in Bhilaj and sectional
mill in Durgapur is pieseéntly below
production capacity.

(c) Figures of cost of production of
steel in foreign countries which is
treated as confideritial are Hot avail-

* able, The World market is, however,
highly competitive it present.

Government Jute MiH, Natihar
124, SHRI SITARAM KESRI: will
the Minister of COMMERCE be pleas-
ed to state:

(a) whether it is a fact that Gov-
ernmert are allowing raw jute to be
transportéd tg mills locatéd in other
States while the Government run
Jute Mitl at Katihar is lying idie for
want of raw jute causing umemploy-
ment to thousands of workers;

(b) if so, whether Government have
taken any steps to ensure that the
Jute Mill at Katihar resumes work;
and

(¢) whether it is also a fact that the
price of raw jute has gone up because
of the cost of transportation to other
States where the mills are located?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): ()
There has been no restriction on
movement of jute from one State to
another. The Katihar Jute mill under
an Authorized Controllér has been
closed not for want of raw jute but
following a fire which destroyed part
of its machinery,

(b) The Mill can be reopened ocﬁf
after the machinier¥ has been lhstal
ed. The Bihar State Government Is
now examining the matter.

(c) No, Sir.
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Paper Mills

125. BHRI SITARAM KBSRI: will
the Minister pf INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS be pleased to state:

(a) the numbér of paper mills im
the country at present;

(b) how many of them have stop-
ped wérking either for want of raw
material or for other facilities;

(c) whether it is a lact that two
papei mills in Bihar have closed down
end if so, the reasons therefor; amd

(d) whether Government have {aken
any steps to ensure that all the Mills
work to their full capecity?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
57 Mills,

(b) 5 Mill~,

(c) One Mill has closed down as
they ran into financial and managerial
difficulties. The other mill ran into
financial difficulties even during the
ifmplementation of the Project.

(d) Reasonable measure of assist-
ance is generally" given to the Paper
Mills as and when they approach the
Government.

Pig Iron Uniis

 126. SHRI K. HALDAR: Will the
Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether it is a fact that certain
firms in the private sector have re-
turned to Government the licences
and letters of intent issued to them
for the setting up of pig iron units;
end

(B) it »0, the fezsons therefor?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA RED-
DY): (a) and (b). Yes, Bir, There has
been one case in the recent past where
the company had, gmong other reasons,
indicated that the present Itmolpl?m
in the country was not encouraging.
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Ceal Price Agrecmesnt Between Toal
Industry & Eallway Board

127. BHR! K. HALDAR: Wil the
Minister of RAILWAYS be pleased to
state:

ta) whether the price agreement
between the coal industry and the
Railway Boatd is due to expire to-
wards the end of March, 1968;.

(b) whether Government are taking
any #teps to avold the repetition of
the coal price war which octurred in
September last; and

(c) if o, the details thereof?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes.

(b) and (c). Coal tender for the
requirement of coal during the period
1-4-68 to 31-3-69 has already been
floated. It is expected that the Coal
Industry' will quote reasonable prices
for the suuply of coal thereby permit-
ting the Railways to get the coal sup-
plies against their requirement

New Collieries

128. SHRI JYOTIRMOY BASU:
Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) how many new collieries were
brought on revenuye account in 1986-
67;

(b) the profit and loss account of
the Nationa] Coal Development Cor-
poration during 1988-87 as compared
to the previous year; and

(c) the total expenditure incurred
on stores, spares and foodgrains dur-
ing 1966-67 and how it compares with
that incurred during the 1965-667

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI): (a)
Three Collieries viz,, Argada, Duman
Hill and Jamuna were brought on
the revenue geceount during 1966-67.

(b) The Nationa] Coal Development
Corporation have suffered a loss of
about Rs. 1.38 crores during the year

2060~

1968-687 against 3 profit of about Rs. 82
lakhs during 1965-66.

(c) Information is being collected
and will be laid on the Table of she
Houge.

Cost of Production of Cars

129. SHRI JYOTIRMOY BASU: Wil
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AFFAIRS:
be pleasej to state the cost of produe-
tion of (i) Hindustan Ambassador
Car, (ii) Fiat Car, (iii) Standard 10
H'P., (iv) Bajaj Tempo, (v) Tata:
Mercedes Benz Truck, (vi) Bedford
Truek, (vii) Dodge Truck and (viii)
Leyland as on the lst July, 1967 and
their ex-factory sale price?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): In-
formation regarding the cost of pro-
duction of various makes of motor
vehicles as on 1st July, 1967 is not
available. The ex-factory retail sell--
ing prices of the various vehicles as

on 1st July, 1967, were as shown
below:

Ra.
1. Hindustan Ambassador Car . 14,88
2. Piat Car . 13,570
3. Standard 10 H.P. 13,257
3. Bzjaj Tempo Chasais . 7.704
§. Tata Mcroedes Benz Track . 35,164

(Chassis L 313/43—165")

6. Bedford Truck Chassis 167" . 31,471
7. Dodge Truck Chassis 165° 34,018
8. Layland Chassis 163" 44488

The above prives mre exclusive of
extise duty and the purcharge there-
on payable on complete wvehiclea

Passenger Awerfties s the Sealdah
Dn. of the Eastern Railway

131. SHRI JYOTIRMOY BASU: will
the Minister of RAILWAYS be pleased’
to state:

() the amount allotted for improve-
ment of passenger amenities on the
Sealdah Division of the South Sectiom-
of the Bagtern Railway, Station-wise,
(excluding Sealdah South Station and'
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_Ballygunge Station) during the cur-
rent year and the amount likely to
be spent; and

(b) the items on which this amount
‘has been or is proposed to be spent?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) and
(b). The information is being col-
lected and will be laid on the table of
of the Sabha.

Sand-Gathering Plants

132, SHRI JYOTIRMOY BASU:
‘Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) the number of private colliery
«companies which have their own
-sand-gathering plants for sand stow-
ing;
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(b) the value of sand consumed for
stowing in their own collieries during
the last five years, Company-wise;
and

(c) the method adopted by Govern-
ment to check the actua] quantities
consumed by them in order to deter-
mine the value of subsidy to be given
to the{n by the Coal Board?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL, MINES
AND METALS (SHRI P, C. SETHI):
(a) Fifteen, Sir.

(b) Value of sand admitted and paid
for stowing underground for one year
is as follows:—

1 Bhulanbararee Coal Co. 2,56,838+76

2 Katras] haria Colliery Co. Ltd. . . 6,18,721°21
3 Barakar Coal Co. Ltd. . ' . . . . . 19,82,333°53
4 Bengal Coal Co. Ltd. . . . 39,10,176°48
5 Samla Govindapur Colliery Co. Ltd. 2,26,017" 30
6 Western Bengal Coalfields 4,55-405°00
7 Bhowrah Kankanee Collicries 24,97,193° 53
g Indian Iron and Steel Co . 4,04,316- 58
¢ East India Coal Co. Ltd. 75585465 11
1o Tata Iron and Steel Co. . . . . 7:54,215°90
‘11 Associated Karanpura Collieries . . . . 1,43,261-80
12 Turner Morrison & Co. Ltd.. 8,98,404,99
13 Ballarpur Collieries Co. Ltd. 4,26,062° 00
14 Equitable Coal Co. Ltd. 19,68,446° 00
15 New Manbhum Co. Ltd. 6,41,319°00
The information for the remainind  wror arqy fawiw gg@ar & &7 & fwaqar
years is being compiled and will be aar far I W ag @ fear AT

-laid on the table of the House as early
»g possible.

(e) Survey measurements are taken
‘by surveyors and checked by senior
surveyors or survey Superintendent
_at regular intervals to check the quan-
tity stowed.

It w1 frwmw
133. «ft syeg waTy w7 We-
(g frevy Wy @waty w1 S 37 T
F FU T4 F ¢
(%) A dwadia doemi &
¥ T gra fafem osat #@
‘mr&ﬁﬁ?ﬁﬁ%fwm%m

7% 9 ;| §; W}

(@) vax T gra fafaw
gt 1 w0 aar faey agwar &
wq # fgar g7 fear mar § aar fom
gant #1 ag gv fagr mar ar 9w
arg ¥ § 7

waifre  faete wwr wwery
wri-sa) (Wt Sweia WAt we):
(%) s (&) wm&ra TweE A
A wr Y W Ag 99T 99T WAT 9T
gt @ & Iy



203 Written Answers MAGHA 24, 1889 (SAKA) Writien Answers 204

JaT T war g TEW W wwo
# wreww afwst aar Aan st

134 s SOg Tatg: T T
Hell qg FqT B FUOFGT (F ¢

(%) 71 g v § f¥ sav A

() afz &, & fer arda & i
fz #, a7 To% T wor § 7

e Wit (st Ko qgo ATAT) :
(%) g

(=) st g 1 ardafys wwg a-
$orat Wit W awr arehrat fgy § it
iy It § 1

(7). it (w) fesy e av<forat
qge ¥ @ cHww F @ w @
e gfegi N fedr ¥ wefme
QR F a7 A G § | Ew fav
:ﬁtmﬁimﬁﬁwﬁﬁm
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qufere tow grer awTere Ot &

fawrar

135. st HIF TAW : @7 tow
Tt ag T F1 F97 F99 fF

(%) q@lat =@ gra 1 @i,
1967 ¥ fegmry, 1967 aF & wafw

H foa fer oot w1 fammaw
fair 7w aar weu® FwraTA F1 fEAAr-
fradt afr &1 wram fran m;

(g) mragas g f5 filr &
quTAOET  #1 WA F AHTATCAT
# g & w0 fammaw faed & A

(7) afe &, @ F T FTCO
§ 9T W1 TW THI F WIATA F L
w4 ¥ fag woTe w1 R AT T
w1 feae & 7

TR Wl (Ao o gANT) ¢
(%) o= faaor @y qew W @I R |
[qreten & v feur wn o e
weT LT-27/68)

(=) w () qET W qwET
wie s g@t & owrar
AT Tl 1 AfaE I FT @Y
gafy wist qur=re ol w1 ey e
ary fawmaat Y 9vw fly e
gt #1 fed o v fawmw & W
& g # ofas & qawT T AR §
f faeqa oo A WA W@AIT
qai %1 2T ST § | ' Afeai w AW
W i =T FAF F fag o aftra
fawrew P 9@ § q wwsar,
T, faeel W wre dF spoifos
¥ ¥ TETNE WAST ® G 9@
1 far sy &

. fraer & forg S Atfa g=em A
s Harer & famma s S
w=r FARVITErT GTO quATdY WY § 9@y
#fy T o WY a anat §
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T % gt s ¥ fag
W YU T G & TOEW
Tof dmrdmc st @ ;AR

(w) =fx g, @ gowr o s
X W west o et @
e ¥ muae gfa @ & wv
s ?

tew Wt (st o go gATEY )
(%) o¥ (w). o5 faTrawrges 92
b [gatan e fror mm
wfedt wear qwo SYo—28/68]

Impact of Devaluation of Pound Sterl-
ing on India's Trade

138. SHRI SHIVA CHANDRA JHA:
SHRI R. BARUA:
SHRI YOGENDRA SHARMA:
SHRI K. M. KOUSHIK:

Will the Minister of COMMERCE
be pleased to refer to the reply given
to Unstarred Question No. 4592 on
the 15th December, 1967 and state:

(a) whether the devaluation of
the British pound sterling had any
effect on India's trade;

(b) it so, the extent of gain or
loss to India’s trade on this account;
and

(¢) the steps taken to offset the
adverse effects, if any?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) to
(¢). The Pound Sterling was devalu-
ed on 18th November, 1967 and it is
too early to assess its full effect.

The impact is, however, under
constant wateh. Recently export
duties on selected eommoditiss have
oo veduoed sr ebolished
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Manuiscture of Tractess

139. SHRI SHIVA CHANDRA JHA.
SHRI RANDHIR SINGH:

‘Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state;

(a) the number of tractor jmanu-
facturing companies in the country
with the tota] annual production of
tractors vis-a-vis the total annual
demand in the country; and

(b) how far the demand is met
by imports and from which coun-
‘tries and at what foreign exchange
-expenditure per year?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
‘The demand for agricultura] tractors
by 1970-71 has been estimated by the
Ministry of Food, Agriculture,
Community Development and Com-
pany Affairs (Department of Agri-
«culture) as 40,000 Nos. per annum.
According to them, the build up of
the demand year by year would be
as under:—

1966-67 20,00c NMNos.
1967-68 25,000 "
1 963-59 30,000 "
1969-70 35,000
1970-71 40,000 "

“There are five units in the private
sector manufacturing  agricultural
tractors, The production of these
units dyring the last two years has
been as under:

1966
1967

(b) Though the indigenous pro-
duction is steadily geing up, it is
mot yet sufficient to meet the inter-
nal demand. Consequently some im-
ports of built up tractors are simul-
‘taneously taking place. Sueh im-
ports, in the past few years, have
“een mainly effected from rupee
wpayment countries. The quantity

7613 Nos.
10526 Nos.
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and valwe of tractors imported
through the State Trading Corpors-

tion during 1968 and 1967 is as

under:—

Year Quantity Tetal No. c.i.f,/Price in
© Nos. Rupers

1966 1648 90,06,805

1967 4004 3,01,09,828

Hali Station between Ghogardiha and
Nirmali Statiens em the N.E. Rly.

140. SHRI SHIVA CHANDRA JHA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that there
is no halt station between Ghogar-
diha and Nirmali on the North-
Eastern Railway although there is
a8 long distance between these two
and a great inconvenience is felt by
the people of the area;

(b) if so, whether Government
propogse to have a halt station bet-
ween these two stations; and

(c) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
There is no halt station between Gho-
gardiha and Nirmali stations. No
complaint of inconvenience on this
account has been received.

(b) and (c). No request has been
received so far for opening a halt

station between Ghogardiha and
Nirmali stations,
UNCTAD Conference
141. SHRI S. KUNDU: Will the

Minister of COMMERCE be pleased to
state:

(a) whether Government have
prepared any paper on the topic
‘developing countries and foreign
aid’ for discussion in the UNCTAD
Conference being held in Delhi; and

(b) it so, the main peoints of the
paper?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) No,
Sir. Papers have, however, een pre-
pared on the agenda items of
UNCTAD II with a view to providing
suitable briefs to the Indian Delega-
tion.

(b) Does not arise.

Conversion of Rupsa-Bangriposi Light
Railway Line

142, SHRI S. KUNDU: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether the Railway adminis-
tration has conducted any investi-
gations into the proposal to make
the Rupsa-Bangriposi Light Rail-
way line into a broad-gauge line
and connect it to the Broad-gauge
line from Tata-Badam Pahar;

(b) if so, the details thereof;

(c) when Government propose to
make it a broad-gauge line and
connect it to Tata-Badam Pahar
Railway line; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes.

(b) Conversion of the Rupsa-
Baripada-Bangriposi N.G. 1line to
B.G. was estimated to cost Rs. 3.85
crores and expected to yield a re-
turn of 2.51%. Conversion of this
section and its further extension to
Rairangpur (on the Tatanagar-
Badampahar section) was estimated
to cost about Rs. 15 crores and yield
a return of only 0.41%.

(¢) and (d). In view of the un-
remunerative nature of the propo-
sal, it i not proposed to take up
this conversion and its further ex-
tension to Tata-Badampahar.
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Promotion in Traffic Accounts brancle
of Railways

143. SHRI S. KUNDU: Will the
Minister of RAILWAYS be pleased
to state:

(a) whether it is a fact that no-
employees in the Traffic Accounts
Branch of the Indian Railways have
been promoted to higher posts since:
the 23rd July, 1963;

(b) whether Government had
given assurance to the All-India
Railwaymen’s Federation that sim-
plification of procedure in the Ac-
counts Department will not have-
adverse effect on the prospects of’
promotion; and

(c) if so, the reasons for not ful-
filling the assurance?

THE MINISTER OF RAILWAYS.
(SHRI C. M. POONACHA): {a) No.

(b) and (¢). Though no such
specific assurance was given, Gov-
ernment have decided that the pro-
motional chances of staff as they
existed on 20-8-66 should be pro-
tected.

Extension of Railway Line from Bans-
pani to Josuri

144. SHRI S. KUNDU: Will the
Minister of RAILWAYS be pleased to-
state:

(a) whether the Railway Admi-
nistration has received any repre-
sentation from the mine-owners of’
the Banspani area of the Keonjhar
District in Orissa seeking to extend
the broad-gauge line from Banspani
to Josuri;

(b) if so, the steps taken to ex-
tend the railway line; and

(c) if not, whether Government
propose to extend this line in view
of the mineral possibilities?

THE MINISTER OF RAILWAYS:
(SHRI C. M. POONACHA): (a) No.

(b) Does not arise.
(¢) No.
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Participation of portugal and South
Africa in UNC.T.AD,

145. SHRI INDRAJIT GUPTA:
SHRI K. N. PANDEY:
SHRI B. K. DASCHOW-

DHURY:

SHRI RABI RAY:
DR. RANEN SEN; !
SHRI JUGAL MONDAL:

Will the Minister of COMMERCE

be pleased to state:

(a) whether it is a fact that he
had expressed his opposition to the
participation by delegations from
South Africa and Portugal in the
current TUNCTAD Conference in
New Delhi;

(b) whether any other countries
had expressed similar views; and

(¢) whether India, as the host
country, made any formal represen-
tation on the subject to the U.N.
and if so, with what result?

THE MINISTER OF COMMERCE
(SHRI DINESH SINGH): (a) Yes,
Sir.

(b) Many other countries have
expressed similar views,

(c) Government of Indis had ex-
pressed their doubts about the use-
fulness of the participation of the
delegations from South Africa and
Portugal. However, the gpinion of
the U.N. Legal Counse] endorsed by
the Secretary General left us with
no option but to offer them neces-
sary facilities,

Hindustan Steel Limited

146. SHRI INDRAJIT GUPTA: Will
the Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether a proposal is under
consideration for the setting up of
a bi-partite industrial relations
machinery in the Hindustan Steel
Ltd,;

(b) if so, whether the proposal
has been discussed with the repre-
sentatives of any of the Central
trade union organisations;
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(c) the main features of the pro--

posal;

(d) whether it is a fact that most
of the labour organisations con-
sulted are in favour of secret ballot
of the workers to decide {he repre-
sentative character of the Unions im
the Hindustan Steel Ltd. plants;
and

(e) when the proposed machinery
is likely to start functioning?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA
REDDY): (a) to (e). Presumably,
the Hon. Member is referring to the-
idea of having an arrangement by’
which a truly representative union of
workers could be recognised in each of”
the steel plants under Hindustan sSteel
Ltd, as the sole agent empowered to
negotiate collective and general
issues with the Management and
the establishment of a machinery
of Joint Standing Committees for-
securing settlement of industrial’
disputes by negotiations, concilia-
tion etc. If so, a proposal to this-
effect has been mooted and some
exploratory and  preliminary  dis-
cussions were held in December,
1967, with some of the concerned’
Trade Unions, Further discussions:
will take place shortly.

Symposium on Jute Indusiry °

147. SHRI INDRAJIT GUPTA: Will
the Minister vf COMMERCE be pleas-
ed to state:

(a) whether the Indian Jute Mills-
Association organised a Symposium
in New Delhi recently to focus-
attention on the special features and’
difficulties of the jute industry;

(b) whether Government accept
the LJM.As contention that special
concessions should be given to. the-
jndustry to enable it to retain its
export markets; and

(ey if so, the action proposed to-
be taken in this direction?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
"MOHD. SHAFI QURESHI): (a) Yes,

(b) and (c). In line with Govern-
ment's general policy to keep per-
formance of exports under constant
review and in the light of wvarious
views|representations including those
-of LIMA. export duties have been
veduced with effect from February
"7, 1968 on some varieties of jute
goods in order to make them more
competitive in foreign markets,

Manafacture of Tractors

148. SBHRI RABI RAY: Will the
" Minister of INDUSTRIAL DEVELOF-
"MENT AND COMPANY AFFAIRS be
pleased to state:

(a) the estimated demand for power.
“$illers per year by 1870-71; and

(b) the steps being taken by Gov-
ernment to meet this demand?

THE MINISTER OF INDUSTRIAL
‘DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
60,000 Nos. per annum.

(b) Four parties have bsen grant-
ea industrial licences for the manu-
~facture of Power-Tillers for total
eapacity of 26,000 Nos. per annum.
The schemes of three more parties
for a total capacity of 37,000 Nos.
-per apnum have also been approved
in prineiple.

In order to foster more rapid
development of the Power Tiller
industry, this industry has recently
been exempted from the operation
-of the Industries (Development and
Reguiation) Aet, 1851

Retiring Raom at Adeni Station pn
Southera Railway

150. SHRI GADILINGANA GOWD:
“Will the Minister of RAILWAYS be
-pleased to state:

(a) whether there is any proposal
to construct Retiring Rooms at
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Adoni Railway Station on the
Southern Railway (Andhra Pra-

desh) in view of the commercial
importanee of the place; and

(b) if =mo, the details thereof?

THE MINISTER OF RAILWAYS
(SHRI,C, M. POONACHA: (a) and
(b). There is no finalized proposal on
hand at present for the construction of
Retiring Rooms at Adoni station but
a suggestion made by the Divisional
Railways Users’ Cansultative Com-
mittee of Guntakal Division for the
censtruetion of three retiring
ropms at this statien is under con-
gideration of the Southern Railway
Administration,

Suriguppa-Eurneol Railway [Line

151. SHRI GADILINGANA GOWD:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether there was any pro-
posal for a new railway line from
Buriguppa in Mysore State to Kur-
nool in Andhra Pradesh through
Yemmiganur and Kodumur;

(b) whether it is a fact that the
proposed line was put in the list of
railway lines to be surveyed in the
Becond PFive Year Plan;

(¢) whether the line was sur-
veyed and if not, the reasnns there-
for; and

(dy whether Government propose
to reconsider the proposal in view

of heavy traffic deyeloped in the
area?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) No.

(b) No.

(c) Does not arise.

(d) In view of the limited funds
and reasources available for cons-
truction of new railway lines in the
Fourth Plan, it will not be possible

te comsider this proposal in the
near future.
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M/s. Blnluama Millis Limited,
Adon}

152. SHRI GADILINGANA GOWD:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

_(a)_whether it is a fact that in
Bayala Seema Mills, Adoni the
Directors are -styling themselves as
Managing Director, Purchase Direc-
tor and Production Director and are
drawing large amounts as salaries to
by pass Government orders refus-
ing to re-view Managing Agency;

(b) if so, the names of those Direc-
tors and the monthly salaries which
they are drawing; and

(c) whether the total amount
drawn is more or less equal to the
Managing Agency remuneration
drawn by the Managing Agents in
the last 3 years?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F, A. AHMED): (a)
the Managing Agency in respect of
this company came to an ei:d on 21st
September, 1967. The company has,
submitted applications dated 12th
October, 1967 under Sections 269,
198 and 309 of the Companies Act
for the appointment of one Manag-
ing Director and two whole-time
Directors for a period of 5 Years
with effect from 12th Octeober, 1967.
This proposal is presently under
the consideration of the Company
Law Board. A representation re-
ceived from 5 of the shareholders
against the proposals of the com-
pany is being looked into by the
Company Law Board,

(b) The names proposed for ap-
pointment are Shri M. Somappa as
Managing Director and Shri M
Narayanappa and Shri R. Narayana
Reddy as whole-time Directors. In
the absence of the approval of the
CGompany Law Bourd under Sections
269, 198 and 308 of the Companies
Art, it will not be competent for
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these persons to draw any remu-
nﬁrahon.

(c) Does not arise,
Closure of New Victeria Mills

153. SHRI BHOGENDRA JHA: Will
the Minister of CO E be pleas-
ed to state:

(a) whether it is a fact that the
UP. Electricity Board has disconti-
nued the supply of power to the
New Victoria Mills, Kenpur and if
so, the reasons therefor;

(b) whether about 5,000 labourers
have been unemployed due to the
consequent closure of this Mill; and

(c) the steps Government have
taken or propose to take to keep
this Mill open?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) Due
to non-payment of bills amounting to
about Rs. 246 lakhs, the Kanpur
Electricity Supply Administration has
disconnected the electric supply to
this Mill,

(b) Approximately 4500 workers
are affected by the closure of the
mill which is lying closed since Sep-
tember, 1967, due to labour dispute.

(c) A Committee set up under the
Industries (Development and Regu-
lation) Act has made am jpvestiga-
tion in respect of this mill. The re-
commendations of the Committee
are under consideration.

Titanium Complex

154. SHRI K. P. SINGH DEO:
SHRI P. K. DEO:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether it is a fact that the
UN team which visited India sometime
last year had suggested the establish-
ment of a Titanium complex in India;
and .

(b) if so0, the steps taken by Govern.
ment in this regard and the progress
made so far 7
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THE MINISTER OF STEEL, MINES
AND METALS
REDDY): (a) and (b). The required
information is being collected and will
be laid on the Table of the House.

Indo-Ceylon Policy on Tea

155. SHRI K. P. SINGH DEO:
SHRT RABI RAY:
SHRI P, K. DEO:

Will the Minister of COMMERCE be
pleased to state:

(a) whether it is u fact that an
agreement has been reached with the
Government of Ceylon to evolve com-
mon policies to govern production and
distribution of tea in both the coun-
tries;

(b) if so, details thereof; and

(c) the benefits likely to be derived
therefrom?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) and
(b). The officials of India and Ceylon
met twice to determine the fields in
which the two countries can co-ope-
rate In ensuring a realisation of better
prices from the exports of their teas.
A copy of the agreed rote on discus-
sions between the delegations of
Ceylon and India held at Colombo
between the 5th and 8th  January,
1968 is laid on the Table of i{ne House.
[Placed in Library. See No. LT-29/
68].

(¢) Implementation of the recom-
mendations is likely to result in better
price-realization.

Dieselisation

156, SHRI K. P. SINGH DEO:
SHRI P. K. DEO:

Will the Minister of RATLWAYS be
pleased to state:

(a) whether Government propose to
extenq dieselisation on some major
routes during the current year;
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(b) if so, the routes on which diese-
:i:;ﬁon is propused to be extended;

(c) the time likely to be taken for
the extension of die;ulintion?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) to
(¢). Extension of diesel traction on
routes working under steam traction
is a continuous process. At the end of
the Third Five Year Plan Diesel trac-
tion was in operation over 9500 route
kilometres for haulage of through
goods trains and a few importani Mail
and Express passenger trains. By
1970-71 an additional 13,000 route kilo-
metres are expected to be put under
diese] traction, provided the necessary
foreign exchange is forthcoming fur
the components for diesel engine
manufacture, It is expected to cover,
wholly or in part, the heavy trattic
density sections, which are not covered
by electric traction. The actual sec-
tions to be dieselised wil] depend upon
traffic mfaterialisation.

Durgapur Steel Plant

157. SHRI K. P. SINGH DEO: Wil
the Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether it is a fact that Govern-
ment propose to place Durgapur Steel
Plant under the charge of a high
ranking military officer;

(b) if so, whether the military offi-
cer concerned hag the requisite techni-
cal qualifications and experience to
hold such a charge; and

(¢) if not, the reasons therefor?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHANNA
REDDY): (a) to (¢). Government
have undertheir consideration the
names of a few officers from various
fields in connection with the appoint-
ment of the Chief Executive of Dur-
gapur Steel Plant in whom the powers
of General Manager could be vested.

Rayop Pulp Plant in Eashmir Valley

158. SHRI K. P. SINGH DEO: Will
the Minister of INDUSTRIAL. DEVE-
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LOPMENT AND COMPANY AF-
FAIRS be pleased to state:

(a) whether it is a fact that the
Government of Canada have offered
to set up a rayon pulp plant in the
Kashmir Valley;

(b) if so, whether Government heyve
accepted the offer; and

(c) if so, the details thereof?
THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY

AFFAIRS (SHRI F. A. AHMED): (a)
No, Sir.

(b) and (c).
i @ ot faarT 8 aad soit
et Ay afaar faan e
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Sambhar Salt Lid.

160. SHRI SRINIBAS MISRA: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS be pleased to state:

(a) whether it is a fact that the
Bambhar Salt Ltd. has shown a 9ro-
fit and declared dividend for 1955-66
without providing for depreciation in
full;
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(b) the total amount of depreciation
that tas to be provided for in res-
pect of the items ommitted; and

(¢) whether such depreciation will
affect the profits shown?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F, A. AHMED): (a)
No, Sir.

(b) and (c). Do not arise.
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Missing Railway Wagons on N.E, and
N.EF. Railways

169. SHRI R, S. VIDYARTHI: Will
the Minister of RAILWAYS be pleased
to state:

(a) the number of wagons found
missing in Northern, North-Eastern
end North-east Frontier - Railways
during the last 5 years;

(b) the number of wagong which
have been written off and the total
amount involved on each Zonal Rail-
ways; and

(c) the action taken against the
officials responsible for the loss?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) All
India Wagpn censuses are held by the
Indian Railway Conference Associa-
tion every alternate year, census ©On
Metre Gauge in odd yearg and on
Broad Gauge in even years. In the
results of the census certain wagons
found to have missed enumeration,
are not treated missing as such.
Causes for a wagon missing enumera-
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tion are varied, and efforts are mads
to locate them. In the last five years
two B.G. and two M.G. censuses have
been held,

The number of wagons belonging to
Northern, North-Bastern and N. F.
Railways found to have missed enume-
ration in these two censuses are indi-
cated below:—

M Railway Nuniber of wagons
. miss2] enumeration
B.G. M.G.
Northern . . 529 110
North Eastern . —-— 1052
N.F. . — 437
(b) Nil

() Does not arise.

Repairs and Maintenance of Railway
Quarters in Delhi *

170. SHRI R, S. VIDYARTHI: Will

the Minister of RAILWAYS be pleased

to state: i

(a) the amount spent on repairs,
white-washing and maintenance of the
Railway quarters in Delhi area, dur-
ing the last 5 years, year-wise;

{b) whether Government are aware
that the stores earmarked for the
repairs, white-washing and mainten-
ance of those quarters in Delhi area
have been misappropriated; and

- ('t:'.)"it so, the action Government
have taken on the complaints?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) The
amount spent is as under:—

Year Amount
Rs.
1962-63 8,70,923
1963-64 . - 7,69,528
1964-65 . . . 9,50:423
1965-66 . - . 8,02,305
1966-67 f . . 10,84,000

(b) No case of misappropriaiion of
stores has come to the notice of the
Governmant,
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(¢) In view of reply to part
this question does not arise.

India’s Exports
171. SHRI HIMATSINGKA:

SHRI S. S. KOTHARI:
SHRI K. N. PANDEY:

Will the Minister of COMMERCE
be pleased to state: °

(b)

(a) whether it is a fact that there
has been a rise in exports during the
first 8 months of the current financial
year;

(b) if so, how the exports of each
item during the corresponding period
of the last year compare with those
during the current year and the per-
centage of increase, item-wise;

(c) the itemg of which exports have
recorded a decline during the current
year and reasons for tais decline, item-
wise; and

(d) the steps taken to stimulate the
export of such items?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
to (c¢). Three statements are laid on
the Table of the House. [Placed in
Library. See No, LT-30/68].

(d) Another statement indicating the
steps taken by Government to step
up exports in general in the post de-
valuation period is'also laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-31/68].

India’s Balance of Trade

178. SHRI HIMATSINGHKA: Will
the Minister of COMMERCE be pleas-
ed to state:

(a) whether India has had an ad-
wverse balance of trade during the first
9 monthg of the current financiul
year; )

(b) if so, the extent thereof in each
month;

(c) the total adverse balance of
trade so far; and

(d) the steps taken by Government
40 eliminate or minimise this adverse
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balance during the rest of the current
financial year?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
Yes, Sir.

(b) A statement ig laid on the Table
of the House. [Placed in Library.

_ See No, LT-32/68].

(c) The total adverse balance of
trade during the first eight months
(April-November, 1867) is of the or-
der of Rs. 525.65 crores.

(d) Steps taken to minimise the ad-
verse balance are restrictions on im-
ports and promotion of exports. Import
is not allowed of items which are
produced in the country or for which
there is unutilised capacity. Yhe fol-
lowing among other measures have
been taken to increase exports:

(1) Assistance for export produc-
tion through the Import Policy
for Registered Exporters to
provide for requirements of
imported raw materials and
components.

(2) Priority allotment of scare in-
digenous raw materals for ex-
port production.

(&)

~

Supply of iron and steel
required for export production
at international prices and
also similar supply of grastic
raw materials.

A special foreign exchange
allocation for meeting the re-
Quirements of capital goods of
export-oriented units

Promotional efforts in the
form of overseas publicity,
delegations and study tearus
and participation in trede
fairs and exhibitions.

(6) Cash assistance of exports of
selected products.

(T) Reduction or abolition of ex-
port duty on selected pro-
ducts.

4)

)
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(8) Negotiation of trade ugree-

ments/arrangements to deve-
lop trade with other countries.

(9) Efforts for the removal of
tariff and non-tariff barriers
to our exports to developed
countries,

Development of Paper Industry
<74, SHRI HIMATSINGKA: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-
FAIRS be pleased to state:

(a) whether Government’s attenton
has been drawn to the statement by the
President of the Indian Paper Mills
Association at its annual general meet-
ing held in Calcutta towards the end
of December, 1967 that inadequate
selling price is the main inhibiting
factor in the development of paper
industry;

(b) if so, how far Government agree
with this statement; and

(c) the main demands mrade by the
said Association at that meeting for
the development of paper industry and
Government’s reaction thereto?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
Yes, Sir,

(b) The question of revision of paper
prices is receiving consideration of
Government.

(c) The following are the main de-
mands made by the Industry:—

(1) Present prices of paper should
be revised upwards suitably to
improve the profitability in
the Industry.

(2) The existing cash subsidy of
10 per cent for export of
paper end paper products is
no longer adequfate, because of
devaluation of Pounds Sterl-
ing. The cash subsidy should,
therefore, be suitably increas-
ed.

(3) State Governments should
grant long term leases of bam-
boo and other raw materials
on remsonable terms of royalty

N to the paper industry.
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(4) To enable the industry to
utilise installed capacity to
the maximum extent a very
generous policy of allocation
of foreign exchange for im-
port of raw materials, spares
and components should be
followed.

Action which hag been taken or is be-
ing taken on the above demands is
seriatum as under:—

(1) and (2). These are under
active consideration of Govt.

(3) Being a State subject, it has
been brought to the notice of
the State Governments by the
Ministry of Food and Agricul-
ture and the Central Board of
Forestry for consideration,

(4) The essentia] requirements of
jmported raw materals com-
ponents and spares are met
tully.
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. Railway Lines in Kerala

178. SHRI VASUDEVAN NAIR:
Will the Minister of RAILWAYS be
Pleased to refer to the reply given to
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Unstarred Question No. 8936 on the
11th August, 1967 and state:

(a) whether any decision in regard

to the construction of new railway
lines in Kerala during the Fourth
Plan has since been taken by Govern-
ment; and

(b) if so, the detailg thereof?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) and
(b). Although proposals for new
lines in the Fourth Plan are yei to be
finalised as the funds for construction
of new lines jn the Fourth Plan are
extremely limited, it is doubtful, if
any of the proposals recommended by
the Kerala Government will merit
sufficient priority for inclusion in the
Railways Fourth Plan

& o
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Manufacture of Household Utensils

180. SHRI RANE: Wil]l the Minister
of INDUSTRIAL DEVELOFMENT
AND COMPANY- AFFAIRS be pleased
to state:

(a) the quantity of brass and copper
imported during the years 1966-87 and
1867-68 so far for manufacturing house
hold utensils; and

(b) whether any yearly quota has
been fixed by Government [or manu-
facturing the household utensils?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
Import figures for periods 196€-67 and
1967-68 (upto September, 1967) are as

follows: —

- o—
S .No. Description Value in ‘oco Rupees 1666-67 1967-68
Quantity in Tonnes (upto Sept. 1967)
Value . Value
1 Coppercircles . . . . Q;’ 62 Q;; 824
2 Sheets, plates and strip of copper, . 682 o828 [ 650 959§
n.c.e
3 Bram circles . . . . 1 19 1 9
4 Plates, sheets and strips of brass n.e.s. 397 4461 95 1143

3zaicatz G7arss of imports in respact of utensil industry are not available.

—
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Manufacture of Household Utensils

181. SHRI RANE: Will the Minister
of INDUSTRIAL DEVEI.OPMENT
AND COMPANY AFFAIRS be pleas-
ed to state:

(a) whether jt is a fact that the
prices of brass and coper household
utensils have touched Rs. 15 to 20 per
ki'o and whether these price: are 300
per cent higher as compaigd to the
prices prevailing in 1963-64;

(b) whether it is also a fact that
these prices have gone up an account
of less import of brass and copper and
heavy excise duty on these metals; and

(c) if so, the steps taken hy Govern-
ment to make these houserold utensils
available at lower prices in the near
future?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
to (c¢). Facts are being ascertained and
a statement will be laid on the Table
of the House.

Cotton Production

182. SHRI RANE: Will the Minister
of COMMERCE be pleased to state:

(a) whether any estimate for the
production of cotton during 1967-68
has been made;

(b) if so, the variation between the
previous estimate and the recent one;
and .

(c) whether it is also a fact that
prices of cotton have gone down oOD
account of the curbs of credit to tra-
ders by the banks?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
and (b). No official estimate has yet
been mrade of the Indian cotton crop
for the current year 1967-68. The
general expection, however, is that it
would be about 20 per cent over the
last year’s figure,

(c) No, Sir. The decline in prices of
cotton of late, is essentially due to
larger arrivals of cotton into the
market.

Rallway Orders to Engineering Firms
183. DR. RANEN: SEN: Will  the

Minister of Railways be pleased to-
state:

(a) whether Government's atten-
tion has been drawn to the state-
ment of Shri Hada, President, Engi-
neering Association of India, Cal-
cutta refuting his statement that
there has been no cut in the Rail-
way orders on engineering firms; and’

(b) it so, the reaction of Govern-
ment thereto?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes.

(b) The Railways have done their
best to help the industry and will
continue to do so, having due regard.
to their own requirements and the
industry’s actual performance. For
example, while the industry had a
backlog of 105755 wagons in terms
of 4-wheelers on 1-4-1967, orders for
production of 163205 wagons in
terms of 4-wheelers during 1967-68
were placed on them, totalling 26896
4-wheelers, As against this, the
actual delivery during the first 10
months (i.e. upto January, 1968) is
11653 wagons in terms of 4-wheel-
ers. The backlog of orders with the
industry expected on 31-3-1968 will
be more than 12000 wagons ir terms
of 4-wheelers, while the Railways, as
against their own estimated require-
ments of 10,000 wagons in terms of
4-wheelers, have placed orders for
16,000 wagons in terms of 4-wheel-
ers for the period 1968-69, in order

to keep the industry adequately
engaged.
Public Undertakings in Andhra Pra-

desh
185. SHRI M, N. REDDY: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be
pleased to state:
(a) the total number and places of
location of public sector undertak-

(b) the pumber and names of the
industrial undertakings in Andhra
Pradesh under the management of
Birlaa?



-

237

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMFPANY

AFFAIRS (SHRI F. A. AHMED): (a)
and (b).

Table of the House in due course.
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The information js being
collected and it will be laid un the
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Production of Engineering Goods

189. SHRIMATI SUSHILA ROHAT-
GI: Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether it is a fact that while
production in consumer goods indus-
tries has increased this year, pro-
duction in engineering goods has de-
clined; and '

(b) if so, the reasons therefor?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
Yes, Sir. While it is g fact that con-
sumer goods industries both engineer-
ing and non-engineerig had generally
shown a rise in the production in the
year 1967, there was a shortfall in
production in some of the heavy en-
gineering goods industries such as
railway wagons, structurals, steel cast-
ings, machine tools, etc. though the
production in other Engineering in-
dustries like sugar mill machinery,
boilers, drilling equipment, electric
motors, transformers etc. was well-
maintained.

(b) The main reason for shortfall
in production in some of the engi-
neering industries has been lack of
adequate orders due to the pruning
of the developmental programmes by
authorities concerned,

Ehadi Centres in Orissa
190. SHRI CHINTAMANI PANI-

. GRAHI: Will the Minister of COM-

MERCE be pleased to gtate:

(a) whether Government are
aware that 20,000 spinners and
weavers in Orissa engaged in khadi
have been thrown out of employ-
ment due to the closure of Khadl
Centres; and

(b) if so, the steps being taken to
re-open these Khadi Centres?

THE DEPUTY MINISTER IN THE.
MINISTRY OF COMMERCE (SHRI
MOHD. sSHAFI QURESHI): (a) Nei-
ther the Central Government nor the
Khadi & Village Industries Commis-
sion have beep informed about the
closure of Khadi Centres in the State
of Orissa. According to the informa-
tion available with the Khadi & Vil-
lage Industries Commission, the Khadi.
Centres in Orissa have not been closed.
It may be explained that the Khadi
Centres in the States are run by the
State Boards. and the Khadi & Vil]a_ge
Industries Commission has no adminis-
trative control over the functioning
of the Khadi Centres in the Stated
except that the Commission gives
some financial assistance. However,
information from the Government of
Orissa is being collected and will be
laid on the Table of the House.

(b) In view of the answer given
to part (a), the question does not
arise.

Consumer Commodity Corporation

192. SHRI M. S. MURTI: Will the
Minister of COMMERCE be pleased to
state:;

(a) whether any final decision has
been taken regarding the setting up
of a Consumer Commodity Corpora-
tion; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMEKRCE (SHRI
MOHD. SHAFI QURESHI): (a) Net
yet, Sir.

(b) Does not arise.
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Sale of Foreign Cars by S.T.C.

183. SHRI J. MOHAMED IMAM:
SHRI C. C. DESAI:

Will the Minister of COMMERCE
be pleased to state:

(a) whether numerous corplaints
‘have been received frcm the embas-
sies and foreign agencies of the huge
profit which the State Trading Cor-
poration is making on the sale of
foreign cars acquired by them on the
‘CIF value less depreciation; and

(b) whether Government propose
to permit the embassies to sell these
-cars directly to buyers provided they
pay the customs duty while selling
the cars?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI

MOHD. SHAFI QURESHI): (a)
No, Sir.
(b) No, Sir.

Muir Textile Mills, Kanpur

194 sHRI J. MOHAMED IMAM:
Will the Minister of COMMERCE be
pleased to state:

(a) the total loan given to Muir
"Textile Mills, Kanpur given by Gov-
ernment during the last five years,
year-wise;

(b) whether it is a fact that the
‘Company has been showing losses
during the last five years consistently;
and

(c) if so, the reasons for making
advances to these mills?

THE DEPUTY MINSTER IN THE -

MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) and
(c). Government has not given any
loan to this Mill. However, to =nable
-the Authorised Controller appointed
for this Mill under the Industries (De-
velopment & Regulation) Act, 1951, to
re-start and run it, in the interest of
-production and employment, the Go-
vernment of India and the Government
of Uttar Pradesh have jointly, on 50:50
basis, stood guarantee to the State
“Bank ef India for a joan of Rs. 80
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lakhs advanced by the Bank to the
MillL

(b) No, Sir.

Foreign Collaboration

195. SHRI J. MOHAMED IMAM:
SHRI K. N. PANDEY:
SHRI JUGAL MONDAL:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to gtate:

(a) whether Government have de-
cided to announce new foreign in-
vestment and collaboration policy for
the coming year last December;

(b) if so, the reasons for the deluy
in announcing this policy;

(b) whether Government’s atten-
tion has been drawn to a report pab-
lished in the Economic Times of ihe
2nd January, 1968 in this regard; and

(d) if so, Government’s reaction
thereto?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
and (b). It is proposed to announce
Government’s policies on foreign in-
vestment in the form of a Policy Re-
solution Details in this regard are stiil
under consideration.

(¢) and (d) The report published
in the Economic Times of the 2nd
January, 1968, has come to Goverzn-
ment’s notice. The question of Gov-
ernment’s reaction thereto does not
arise at this stage. The report was
not officially authorised.

Export by Engineering Industries

196. SHRI N. K. SOMANI:
SHRI J. MOHAMED IMAM:

Will the Minister of COMMERCE
be pleased to state:

(a) whether Government’s attention
has been drawn to a press report in
the Economic Times of the 3rd
January, 1968 that Engineering Units
can hit export target of Rs. 10 crores
provided Government gears its machi-
nary to encourage exports.
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(b) if so, whether any report ‘im
this regard has been recelveq from
the Engineering Export Promotion
Counecil; and

(c) the action proposed to be takea
by Government in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): : (a)
Yes, Sir; the figure of 10 crores men-
tioned in the Press Report is probably
@ misprint. The Engineering Industry
attained the level of 10 crores export
long ago. At present the annual ex-
ports of Engineering Goods are al-
ready of the order of nearly Rs. 80
<rores,

(b) and (¢). The Government is ]n
constant touch with the Engireering
Counci] and the Industry and has been
taking appropriate ‘measures for pro-
motion of exports of Engiaeering
Goods, No specific reference from the
Council has been received.

Requisition of Coal from Collieries

197. SHRI N. K. SOMANI: Will the
Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether Government have de-
<ided to requisiuon coal sgtock from
collieries to ensuie regular supply to
the Railwayw;

(b) if so, the rewwuns therefor;

(c) how the coal-miners in the
country have reacnea to this proposal;
and

(d) whether tne advice of the Law
Ministry hus been sought to ensure
that the Colhery vontrol Order and
Essentia] Commoaities Act give en-
ough power to the Govermment %o
reguisition stocks?

THE MINISTER OF STATE IN THE
'‘MINISTRY OF STEEL, MINES AND
METALS (SHRI P, C. SETHI): (a)
Mo, Sir,

(b) to (d). Do not arise.

Export of Iron Ore to Japan
198. SHRI N. K. SOMANI: Will the
Minister of COMMERCE be pleased
to state:
(a) whether the Minerals and
“Metals Trading Corporation has made
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is reported to have received?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
and (b). Yes, Sir. During the visit
of the MM.T.C. delegation to Tokyo
in October/November, the Japanese
Steel Mills were apprised in some
detail of the overall picture regarding
possible availability of various Indian
iron ores in each of the years 1968—T71
and at an expected level of 31 million
tons per year from 1972 onwards.
Further, within that, they were given
firm proposals for quantity and grade-
wise delivery schedule which titalled
18 million tons from 1972 onwards
apart from expected 7 million tons of
Goan ore including fines and pollets,
making a ‘total of 25 million tons per
year upto 1987. The Steel Mills have
taken note of this offer and, stage by
stage further nepotiations with them
are expected in the coming months

(¢} During the year ending
31-3-1968, total iron ore exports are
expected to be approx, 153 million
tons of which 123 million tons will
be exported to Japan.

(d) Neither the offer from our side,
nor the response of the buyers has
yet reached the gtage of the actual
prices and, therefore, -this question
does not arise at present.

Shortage of Steel Sheets

189. SHRI S. K. TAPURIAH: Will
the Minister of STEEL, MINES AND
METALS be pleased to state:
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_(a) whether it is a fact that there
is g shortage of steel sheet, axle and
Mmmmdby&emeer-
mﬂhmﬁmunng!vagm

(b) if so, the steps taken by Gov-
ernment to increase supplies from the
stee] plants or by importing certain
verieties of steel; and

(c) how far this shortage will affect
the execution of orders for the sup-
ply of wagons to foreign countries?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI): (a)
to (c). Supplies from indigenous pro-
duction against export orders are given
a high priority, next only to Defence.
Wherever it is not possible tc meet
from indigenous production, the re-
quirements of steel for the manufac-
ture of wagons for export purposes,
imports are allowed. Shortage of
raw material will not, therefore, affect
the execution of orders for supplies
to foreign countries.

Incentive Scheme for Railway
Gangmen and Supervisors

200. SHRI S. K. TAPURIAH: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) the recommendations made by
the British Expert invited by the
Indian Government tp advise in evolv-
ing incentive scheme for the Railway
Gangmen and Supervisors; and

(b) the broad outlines of the stu-
dies made on the subject earlier?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) The
PBritish Expert has suggested rertain
organisational and method changes in
maintenance, and these are under con-
sideration.

(b) Tme and Method studies of the
maintenance work as actually carried
out in representative areas were
made.

Bopeways in Coal-Fields

201, SHRI S. K. TAPURIAH: Will
the Minister of STEEL, MINES AND
METALS be pleased to state:
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(a) the progress made so far to-
warda the completion of the Rope-
ways in the coal-fields for carrying
sand; -

(b) the investments made so far on
equipmnet, installation and adminis-
tmation;

(¢) whether it is a fact that the
Jambgd Kajora Ropeway is working
much below its capacity and the re-
quirements of colleries are not being
met with the consequent loss in pro-
duction and additional expenditure in-
volved in arranging supplies of sand
from distant river-beds; and

(d) the steps being taken to achieve
better utilisation of the installed
carrying capacity and the complete
other ropeways included in the plan?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C, SETHI): (a)
There are three Coal Board ropeways
system in all due for completion. Cut
of these, ropeway ‘D’ for Jharia is
complete and is working in two shifts.
The other ropeway in Jharia named
‘F* is expected to be completed by
November, 1968. The Ropeway s5ys-
tem known, as Jambad-Kajera in
Raniganj consisting of three ropeways,
hag one ropeway operating [rom
March, 1967 in single shift. The other
two ropeways of this system are ex-
pected to be completed by the end of
March, 1868,

(b) The expenditure on ropeways
on equipment and installation upto
31-12-67 is as under;—

Equipment and

installation Rs. 1877.122 lakhs
Administration cover-

ing, salaries, wages and

cost of operation

and maintenance— Rs. 20.10 lakhs

(¢) Only one installation of ‘Jambad
Kajora' ropeway is in operation in
single shift, Since two other insta-
llations are still under constructiom,
the question of loss at this stage docs
not arise.

(d) Steps have been taken to ex-
pedite completion of two installations
of ‘Jambad-Kojora' and ‘F° Ropeways
system. In the one installation of
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the Jambad-Kajora Ropeway which
is already in operation, the éecond
ang third shifts are also expected to
be started this year. Area D’ rope-
Wiy is already running in two shifis
aifd a third shift has been planned

Exports of Wagons

202. SHRI 8. K. TAPURIAH: Wil
the Minister of COMMERCE be pleas-
ed to state:

(a) whether there js any proposal
to boost exports of railway wagons
in collaboratiop with the State Trad-
ing Corporation;

(b) if so, the details thereof;

(c) the estimated amount of foreign
exchange likely to be earned; and

(d) the gteps taken to ensure that
diversion of capacity for building up
wagons for export would pot affect
i{nternal requirements?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
to (¢). There is no specific proposal
as guch for collaboration, but the State
Trading Corporation on its own and
also jointly with manufacturers of
wagons has been making every effort
to promote the export of wagons. As
a result of these efforts, orders worth
Ra. 41.40 crores (approx) from Hun-
gary, South Korea, Ceylon, Thailand
and Burma have been secured,

(d) The manufacturing capacity of
wagon building industry and the Rail-
way Workshops iz more than the pre-
sent internal requirements and as
such diversion of part of this eapacity
to exports would not affect the inter-
nal requirements.

Demand for Additional Railway
Wagons
203. SHRI S, K. TAPURIAH: Will

the Minister of RAILWAYS be pleas-
ed to state:

(a) the estimate of additionaj de-
mand for Railway wagons by 1070-71
over 1865-08:

3088 (Ai) TSD—T.
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(b) the number of wagons built
during the years 1965-86 ahd 1086-67;

(c) the plan for manufacturing the
balance during the next three years;
and

(d) the action taken on the Fihance
Minister’s proposal to place ordefs in
advance for manufacturing wagohs
with a view to helping the engineer-

THE MINISTER OF RAILWAYS
(SHRI C. M., POONACHA): (a)
No precise estimate of the demand for
Railway wagons by 1970-71 has been
made, as such an estimate will nece-
sarily depend on traffic anticipations
of the new Forth Five Year Plan
which has oot yet been framed,

(b)

Private  Railway Total

Builders Workshop i?m-mn

o 4-

wheelers

1965-66 . 26,559 6,946 33,505
1966-67 . . 16,501 4,706 21,207

(e) Till the next Five Year Plan it
prepared, planning is being done on
an annual basie. The following pro-
duction has been planned for 1967-88.

Private Railway
Builders Workshops

Total

1967-68 . 21,124 4,500 25,624

(d) Taking into account the anti-
cipated baklog of eutstanding orders
fresh advance orders for 16,000 four-
wheeler units have been offered f
which orders for 12,300 have aiready
been accepted. Acceptances of offers
in respect of the balance wagons, are
awaited from the Wagon Builders.

Scrapping of Unecomomic Raitway
Lines

204. BHRI C, C. DESAIL:
SHRI DEORAO PATIL:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is 3 move on the
part of his Ministry to scrap unecomo-
mic Railway lines;
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(b) if so, the details thereof; and
(c) whether his Ministry have con-
tacted the State Governments in this
vegard before finalising this matter?

THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a)
An examination is under way to see
whether unremunerative branch lines
could be closed down without detri-
ment to public interest. No final de-
cision has yet been formulated.

(b) and (c). Certain railway lines
tave been running at a loss or yield-
ing a very poor return. Examination
of the working of these lines is in
progress with a view to determining
which of them could be closed down
without determent to public interest.
Examination of some of them has been
completed, In the case of fourteen
of them, it was found that road trans-
port could, without dificulty and
without detriment to the economy of
the area, replace rail transport. The
State Governments have been re-
quested to confirm that there would
be no difficulty in making arrange-
ments for such additions to road trans-
port ad may be necessary to take
care of the traffic at present carried
by rail

A list of these fourteen lines is laid
on the Table of the House, [Placed
in Library. See No. LT-33/68].

Sale of Siructura) Steel by Hindostan
Steel Lid.

205. SHRI C. C. DESAIL: Will the
Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether Government’s attention
has been drawn to a report in the
Economic Times of the 13th January,
1988 regarding the deal for 7,000
tonnes of structural steel concluded
by the Hindustan Steel Ltd., with
some dealers at certain discount;

(b) if so, the main features of the
deal; and

(c) the total amount which Gov-
ernment are likely to lose on this deal
and the factors which have impelled
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the Hindustan Steel Lid. to enter into
this deal?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL MINES AND
METALS (SHRI P. C. SETHI) : (a)
Yes, Sir,

B

(b) No such deal regarding strue-

tural steel was concluded by Hindus-
tan Steel Litd. Apparently the refer-
ence is to the arrangements made hy
Hindustan Steel Litd. for disposal of the
accumulation of off-grade plates at
Rourkela. It was decided by Hindus-
tan Steel Ltd. that for despatches be-
fore March 31, 19068 a rebate of
HRs. 100j- per tonne may be offered
in the first instance, to those stockists|
customers who had been previpusly
taking off-grade plates at ruling
prices and accordingly circulars were
issued to over 200 customers. It was
also proposed to offer the balance after
meeting the demand of such stokists/
customers to other dealers and custo-
mers and gecordingly' dirculars are
now under issue.

(c) There is no question of any
‘loss’ as severa]l other factors lke
saving on loss of interest on blocked
capital, ijncreased cash flow, release
of stocking space for operational pur-
poses ete. have also to be taken into
account. After taking all such fac-
tors into consideration HSL decided
that the offer of such rebate was a
sound commercial proposition,

Rallway Accidents

208. SHRI C. MUTHUSAMI: Will
the Minister of RAILWAYS be pleased
to state:

(a) the details of the railway acei-

dents during the last three months;
and

(b) the total loas to the Railway
Exchequer as a result thereof?

THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a)
During the period 1-10-1987 to 31-12-
1967, 285 train accidents, wviz., 19
collisions, 209 derailments, 24 cases of
traing running into road traffic at level
crossings and 13 cases of fires in train-
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took place on the Indian Goverrment
Railways.

(b) The cost of damage to railway
property involved in these accidents
was estimated at approximately Rs.
31,75,572|-.
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Piiferage Cases on Eallways

211. SHRI HEM RAJ: Will the
Minister of RAILWAYS be pleased to
state:

(a) the number of pilferage cases
which occurred on the Railways dur-
ing the years 1966-67 and 1967-68 so
far, zone-wise; and

(b) the number of cases started
and convicted aad the mount of loss
suffered by the Railways?
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THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a)
and (b). The exact number of pilfer-
age cases which vecurred on the Rail-
wayg during 1066-67 and 1967-68
(January) are not known. However,
the amount of loss suffered by the
Rallways due to pilferages resulting
into the payment of Claims Compen-
sation during 1066-87 is as under:—
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Railway Claim Com-
pensation paid
Rs.
Central 36,80,869
Morthern . 31,86,295
North Eastern 19,;;_,;71
Nortbeast Frontier 18,96,705
Southern 27,80,287
South Central 4,86,361
South Esstern 26,94,375
Western 26,41,649

Railway Compepsation Claims
212, SHRI HEM RAJ: Will the

Minister of RAILWAYS be pleased to

state:

(a) the number of compensation

claims which were received for the

loss of goods from the 1st April, 1967,
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to 31st January, 1968 and the amount
involved in them; and

(b) the number of such cases dur-
ing the corresponding period of the
last year? .l

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
and (b). The information is being
collected and will be laid on the Table
of the House.

Loot, Murder and Stabbing Cases in

213. SHRI HEM RAJ: Will the
Minister of RAILWAYS be pleased to
state:

(a) the number of loot, murder and
stabbing cages that took place in the
running trains during 1967 and upto
end of January, 1968 on the different
Zones, zone-wise;

(b) whether the culprits have been
apprehended; and

(c) if not, the steps taken or pro-
posed to be taken for the safety of the
travelling public?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
and (b). The required information
is as under:

Railway No. of cases during 1967 &upto 31-1-68 No. of cul-
wy]  Murder | Stabbing  prehended.

bery.
Central 3 —_ 4 4
Western . . Nil Nil Nil Nil
Southeastern 10 4 -— 31
South-Central . Nil Nil Nil Nil
North-Bastern . . . 2 2 1 5
Northeast Frontier . . 2 1 1 8
Esstern . . . . 11 — — 15
Southern . . . - - 1 2 — -
Narthern . . . . . 4 1 2 2
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{¢) Safety of the trawelling public
as also prevention and detection of
crimes against persons on Railways
ang in reilway premises is the res-
ponsibility' of the Government Rail-
way Police & State Governments.
Close cooperation is maintained with
the Government Railway Police at all
times for the control of crime and
their attention is promptly drawn to
any serious crime that occurs and to
any increase in criminal activities in
any particular area or train for taking
remedial measures.

Coking Coal from Japan

‘214. SHRI M. SUDARSANAM: Will
the Minister of COMMERCE be pleas-
ed to state:

(a) whether there is any proposal
to. enter into a long term coatract
with Japan for the supply of coking
roal.to India; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY ' OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a)
Probably the Hon'ble Member wants
to; know whether there is any proposal
for export of coking cval from India
to Japan. There is no such proposal
for long-term contract.

‘{b) Does not arise.

Hospet-Goa and Miraj-Goa Railway
Lines

215. SHRI MOHSIN: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether survey has been made
ang estimates have been prepared for
converting the Hospet-Goa and Miraj-
Goa railway lines into Broad Gauge;
and

(b) if so, the further steps taken in
the matter?

THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a)
Yes.

(b) An exsmination of the Traffic
prospects of the conversion revealed
that conversion of these sections is
not an immediate necessity as  the
metre gauge line is capable of handl-
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ing all the traffic offered in the near
future.
Poona-Mira) Eailway Line

216. SHRI MOHSIN: Wil] the Mini-

ster of RAILWAYS be pleased to
state:
. (a) the progress so far made regard-
ing conversion of Poona-Miraj rail-
way into Broad Gauge railway
line; and e

(b) when it is likely to be comple-
ted?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
an overall progress of 49 per cent has
been achieved upto end of December,
1967,

(b) The target date for completion
is October, 1969.

Mis. Hind Galvanising and Engineer-
ing Co. (P) Litd.

217. SHRI C. K. BHATTACHARA-
YYA: Will the Minister of INDUS-

TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state:

(a) whether stainless stee] sheets
worth Rs. Two lakhs were fradulently
obtained by some persons from the
Calcutta Port on the false represen-
tation that they were acting as repre-
sentatives of the Natiomal Trading
Agency, clearing agents for M/s. Hind
Galvanising and Engineering Co. (P)
Ltd., Calcutta; and

(b) whether any explanations have
been asked from the port guthorities
for this wrong delivery and if so, the
outcome thereof?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, AHMED): (a)
and (b). Information is being collect-
ed and will be laid on the Table of
the House.

Hux waea| wY wrf w1 Frgee

218. ot wEww : wT W
fre fawte war wvatgwnd AW
Tg AAT ¥ T w4 fe

(%) = g aw § fr weg
wrall WY 1962 ¥ 1967 AF WY
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Import of Steel for Manwfacture of
Cars

221. SHRI NITIRAJ SINGH CHAU-
DHARY: Will the Minister of INDUB-
TRIAL DEVELOPMENT AND COM-
PANY AFFAIRS be pleased to state:

(a) whether the steel used for
manufacturing the body of the Am-
bassador and other ecars that are
manufactured in India is imported;
(b) if so, the cost of steel used per
car; and

(c) if the reply to part (a) above
be in the negative, the source from
which the required stee] is obtained
by the manufacturers?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A, ARMED): (a)
Mostly imported,

(b) Ambesmador Car Rs, 2,000
Fiat Car . Rs. 1,900
. Standard Herald Car Rs. 8oo0
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(c) Only a small portian of the steel
required for the manufacture of cars
is being obtained from the Rourkela
Steel Plant at present,

Trade Agreement with Rumania

222, SHRI NITIRAJ SINGH CHAU-
DHARY: Will the Minigter of COM-
MERCE, be pleased to state:

(a) whether a trade agreement has,
recently, been concluded with
Rumania; and

(b} if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHBI
MOHD. SHAFI QURESHI): (g)
and (b). No, Sir.

However, in this connection it may
be mentioned that through an ex-
hange of letter on the 30th December
1087, the validity of the Trade &
Payments Agreement signed in Bucha-
rest on 30-11.1082, between the Gow-
ernment of India and the Governmagt
of the Socialist Republic of Rumania,
has been extended upto 31st Decem-
ber, 1968.
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Over-Bridge on Rallway Line in

227. SHRI K. M. MADHUKAR: Will
the Minister of RAILWAYS be pleased
to stage:

(a) whether it is a fact that innu-
merable difficulties are caused to the
public in the absence of an over-
bridge on railway line in Madhipur
and Angola localities of Muzzaffarpur
town which is a major city of Tirhut
Commissionary;

(b) if go, the reasons for which the
over-bridge has mot been constructed
50 far; and

{e) whether Government propose to
construct an over-bridge now and if
50, when?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a)
No—There exists as many as three
level crossings to facilitate movement
of road traffic across railway line in
Muzzaffarpur area,

(b) and (c). There iz already a
proposal for a road querbxidge in re-
placement of level croesine No, 1
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(Rewa Ghat) at Muzaffarpur. The
scheme could not however be pro-
gressed due to the State Government
having not finalised the alignment of
the approaches. As far as the Rail-
way is concerned, the work on the
bridge structure would be taken up
as soon as the State Government
finalise the alignment of the approa-
ches.

Accidents on N.EF. Railway

228. SHRIMATI JYOTSNA
CHANDA: Will the Minister of RAIL~
WAYS be pleased to state the num-
ber of accidents on the North-East
frontier Railway during the years
1965, 1966 and 19677

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): There
were 185, 171 and 165 train accidents
during the years 1865, 1866 and 1967
respectively in the categories of col-
lisions, derailments, trains running
into road traffic at level crossings and
fires in trains on the Northeast
Frontier Railway,

Decontrol of Scarce Iron and Steel
Items

229. SHRI S. R. DAMANI: Will the
Minister of STEEL, MINES and
METALS be pleased to state:

(a) whether Government are consi-
dering a proposal to decontrol certain
scarce items of iron and steel; and

(b) if so, when the decision is like-
ly to be taken thereon?

THE MINISTER OF STATE 1IN
THE MINISTRY OF STEEL, MINES
AND METALS (SHRI P, C. SETHI):
(a) and (b). Price and distribution
control on all categories of
iron and steel has been lifted with
effect from the 1st May, 1967. Res-
ponsibility of fixing of prices and
distribution of all categories has been
entrusted to the Joint Plant Com-
mittee. However, the question of the
future of the Joint Plant Committes
and the feasibility of revising the
existing procedure for distribution i
under consideration.
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Arkonam Railway Workshop

230. SHRI S. K. SAMBANDHAN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether any representation has
been received from the workers of
Arkonam Railway Workshop;

L]
(b) Etso, the details thereof; and
(c) the action taken thereon?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) to
(c). Representations have been re-
ceived against reduction in the staff
strength in the Engineering Work-
shops at Arkonam resulting in staff
being rendered surplus. They are

_being considered.

Bombay-Howrah Janata Express

231, SHRI DEORAO PATIL: Will
the Minister of RAILWAYS be
pleased to state:

(a) whether Government propose
to introduce a Bombay-Howrah Jana-
ta Express via Nagpur taking into
account the demand made by the
people; and

(b) it so, when?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) No.

(b) Does not arise,
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Truck Collision at Unmanned Level
Crossing between Vijapur and Eal-
vada Railway Stations
234, SHRI VISHWA NATH PAN-
DEY: Will the Minister of RAILWAYS

be pleased to state:

(a) whether it i3 a fact that many
persons were seriously injured when
the truck in which they were trave-
lling collided with a train at an um-
manned level crossing between Vija-
pur and Gerita- Kalvada Railway
Stations (Western Rallwey) on the
15th January, 1968;

(b) if so, the causes thereof;

(c) the number of persons injured;
and

(d) the total loss to the Railway
property thereby?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) The
accident occurred at the unmanned
level crossing No. 47C between Vija-
pur and Gerita Kolvada stations on the
Vijapur-Ampliyasan Metre Guage
Branch line section of the Western
Railway.

(b) According to the finding of the
enquiry committee the accident was
due to the truck driver negotiating
the level crossing in the face of the
approaching train,

(c) In thig accident, 14 persons were
injured of whom 5 sustained grievous
injuries. One of the grievously in-
jured persons subsequently died in the
hospital on 21.1.1968 and the pthers
are reported to be progressing satis-
factorily

(d) The cost of damage to railway
property was estimated at approxi-
mately Rs. 700,
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ger Train

235. SHRI VISHWA NATH
PANDEY: Will the Minister of RAIL.-
WAYS be pleased to state:

) (a) whether it is a fact that a dar-
Ing running train robbery was com-
mitted in a first class compartment of
the Howrah-Barauni passenger train
between Jamalpur and Kajra stations
of the Eastern Railway on the 6th
January, 1968; and

(b) if so, the detailg thereof?

THE MINISTER OF RAILWAYS
{SHRI C. M. POONACHA): (a) Yes,
but the incident occurred on 7-1-1968,
between Abhaipur and Kajra stations

in Jamalpur-Kiul Section ‘of the
Eastern Railway.

(b) On 7-1-1968 at about 23-30 hrs.
on arrival of 32§ Up Howrah-Barauni
passenger at Kiul one Shri Nath
Singh, a Government official of Bihar
reported to the Officer Commanding,
Government Railway Police, Kiu] that
while he was travelling in a first
class compartment of the mif iz
two unknown persong entered the
compartment when the train started
from Jamalpur. On arrival at Dasa-
rathpur, i.e. the next station someone
shouted “Rajbansi, Rajbansi® from
outside and one of those who had got
in at Jamalpur opened the door when
three other unknown persons came
into the compartment. On this the
Government official objected and the
miscreants rep‘hed that they would
get down at the next halt. At the
next halt, ie. a Dharara,
two of them got down but three still
remained in the compartment. When
the train steamed off Abhaipur station
they asked the Government official
to surrender the cash at the point of
knife, but on resistence from the
official and his companion, the mis-
creanis attacked both of them and in-
flicted knife injuries on their persons.
Both the passengers, hawewsr, took
shelter in the latrine of the compart-
ment. When the train stepped at

e m
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Kajra, al]l the three miscreants de-
camped with stolen articles which
includeq leather suitcase containing
Bs. 330j- in cash besides others valued
at Rs, 75-. Government Railway
Police, Jamalpur have registered a
case under Section 394 LP.C. which is
under jnvestigation. No arrests haye
been made go far. Both the injured
passenfiers were admitted in the hes-
pital for treatment.

Recession in Woollen Industry

236. SHRI P. N. SOLANKI: Will
the Minister of COMMERCE be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to a press
report in the Economic Times of the
19th January, 1868 that the recession
in the woollen industry continues un-
abated and conditions this year are
expected to be much worse it Gow-
ernment do not take adequate steps
to stem the rot;

(b) if so, the reaction of Govern-
ment thereto; and

(c) the remedial measures taken in
thjs direction?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI

MOHD. SHAFI QURESHI): (a) Yes,
Sir.
(b) and (c). Government do not

fully share the pessimism about the
industry and have maintained jn the
first six monthg of the current season
the same level of foreign exchange
allocation as in the last season, which
was much higher than the previous
year. ’

Industrial Development
237. SHRI P. N. SOLANKI: Wil
the Minister of INDUSTRIAL DEVE-
LOFMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether Government’s atten-
tion has been drawn to a press report
published in the Times of India of
the 20th January, 1967 stating that
his Ministry hes taken a serious note
of the ullaged aitempig by manufae-
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turers in certain industries tp revive
the sellers market through dubious
means;

(b) if so, what are the industries
in question; and

(c) the action, jf any, taken against
the defaulters?

THE MINISTER OF INDUBTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
No, Sir,

(b) and (c). Do not grise.
Rourkela and Durgapur Plants

238. SHRI LOBO PRABHU: Will the
Minister of STEEL, MINES AND ME-
TALS be pleased to state:

(a) whether it ijs g fact that the
Rourkela and Durgapur Steel Plants
have been working at 30 per cent of
their capacity and, if so, since how
long;

(b) the extent to which this has
-increased the cost of production of
stee] in these plants;

(¢) how far steel production in the
eountry is surplus to the demand; and

 (d) the value of subsidy paid on the
export of steel?

THE MINISTER OF STEEL, MINES
AND METALS (DR. CHENNA RE-
DY): (a) and (b). It is not a fact that
the Rourkela and Durgapur Steel
Plans have been working at 30 per
cent of their capacity. During the pe-
riod April—December 1987, the achie-
vement on rated capacity in saleable
steel comes to about 84 per cent in
tne case of Rourkela gteel Plant and
about 85 per cent in the case of
Durgapur Stee] Plant.  The cost of
production of stee] depends on a num-
ber of factors and under-utilisation of
capacity is only one of them.

(¢) During the last about 2 years,
the demand for certain products has
giackened, mostly because of reces-
slonary trends and slowing down of
developmenta] activitles. As soom as
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the gemera) industrial activity in the
country picks up, the démang is ex-
Pected to match production,

(d) The jnformation is being collec-
ted and will be Jaid on the Table of
the House.

Sugar MIM in Uganda
239. SHRI K. HALDAR; Will the

Minister of COMMERCE be pleased
te state:

(a) whether India hag won a global
tender to set up a large sugar mill
in Uganda;

(b) if so, whether it will be in the
public sector or private one; and

(c) the terms and conditions there-

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) and
(b). An Indian firm has secured a
contract for the supply of Sugar Mill
machinery for modernisation of a
Sugar Mill in Uganda.

(¢) The contract is between private
parties.
Recession

240. SHRI G. S. DHILLON: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS
be pleased to state:

(a) whether the Central Project
Advisory Council at their meeting
held in December, 1967 had made
some recomimendations to combat re-
cession through greater reliance on
Indian goods; and

(b) if so, the details of these recom-
mendationg glongwith the steps taken
by wvarious Departments for their
adoption and implementation?

THE MINISTER OF INDUSTRIAL
AFFAIRS (SHRI F. A. AHMED): (a)
and (b). Presumably the reference s
to the 19th meeting of the Central
Advisory Council of Industries, which
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took place on 10th November, 1967.
The various recommendationg made
therein are already receiving the at-
tention of the Government.

Export Policy Resolution

241. SHRI JUGAL MONDAL: Wil
the Minister of COMMERCE be pleas-
ed to refer to the reply given to Un-
starred Question No. 5604 on the 22nd
December, 1967 and state:

(a) whether Government have gince
finalised the details of the proposed
Export Policy Resolution;

(b) if so, what are the guidelines
of the new policy; and

(c) if the reply to part (a) above
be in the negative, the reasons there-
for?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) and
(b). The details of the proposed Ex-
port Policy Resolution have not yet
been finalised.

(c) In the first meeting of the re-
constituted Board of Trade held on
24-1-1968 it wag decided to constitute
a Sub-Committee to make proposals
for incorporation in the Export Policy
Resolution. The Resolution will be
finalised after receiving the recommen.
dations of this Sub-Committee,

Collieries Operations in Asansol
Sub-Division

242, SHRI DEVEN SEN: Will the
Minister of STEEL, MINES AND ME-
TALS be pleaseq to state:

(a) whether it is a fact that in the
Asansol sub-division, the land in the
villages is subsiding, buildings ure
cracking and tanks and wells are
going dry due to the impact of ope-
ration in the collieries,

(b) whether it is also a fact that the
owners of land and buildings are not
getting any compensation either from
Government or from the colliery
owners; and
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(c) if so, the steps Government pro-
pose to take to give relief to them?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI): (a)
Some instances of damage to surface
had come to the notice of Directorate
General of Mines Safety during 1968
and 1967. Al] such instances were
looked into and were found to be due
to normal mining operations. Provi-
sions of statutory Regulations with
respect to fencing had been mostly
carried out.

(b) and (c). These matters are
dealt with by the State Government.

Commercial Clerks on Railways

243. SHRI P. N. SOLANKI: Wil] the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that the
Commercial Clerks on Railways fail
to work as per rule resulting in heavy
claims paid by the Railways and was-
tage of perishable food stuff;

(b) whether it is also a fact the
Railways accept the consignments on
charging freight by passenger trains,
but they are sent by goods trains in
parcel vans where the freight is less;
and

(c) if o, the reasons therefor?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) It is
true that the staff booking a consign-
ment sometimes fail to do all that they
are required or expected to do, and
this may result in some damage to the
consignment, for which compensation
may have to be paid, but it is not
that this happens very frequently.

(b) and (c¢). It is not so, If a
consignment booked for transport by
passenger train is despatched by goods
train it can only be regarded as a case
of an individual lapse, which is taken
suitable notice of by the administra-
tion,
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Parcel Office Ajmer

244. SHRI P. N. SOLANKI: will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that the
staff strength in Parcel Office, Ajmer
(Western Railway) is inadequate to
cope with the work and the matter
has been under consideratiou since
1963;

(b) whether it is 5 fact that no
overtime allowance is paid to the staft
and they are also penalised for mis-
takes which become unavoidable as
a result of heavy work load due to
insufficient staff; and

(c) if so, the further time likely to
be taken by the Railways to com-
pensate the staff according to the work
load?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) to
(¢). Information 1s being collected and
Will be laid on the table of the Sabha.

Vigllance Wing on Raflways

245. SHRI P. N. SOLANKI: Will
the Minister of RAILWAYS be pleased
to state:

(a) whether it ig a fact that there
is a separate Vigilance Wing working
on the Railways;

(b) if so, the extent to which this
Vigilance Wing has been able tg root
out corruption from the Railways;
and

(c) the amount required to mmin-
tajin Vigilance Wing on the Railway*
anmually?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) The
Vigilance Organisation on the Rail-
ways consists of tne Vigilance Directo-
rate in the Railway Board's Office and
a Vigilance Branch on each of the
nine zonal railways.

(b) it may not be possible to as-
sess the extent to which the Vigilance
Wing has been able to root out cor-
ruption from the Railways.
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(c) The total expenditure on the
Vigilance Organisation in the Rail-
ways during the financial year ended
31-3-67 was Rs. 36,00,532/84.
Tungabhadra Steel Products Ltd.

246. SHRI §. A. AGADI: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS Le
pleased to state:

(a) the total investment made by
the Central Government as well as by
the State Government jn the Tunga-
bhadra Steel Products, Ltd, in My-
sore State;

(b) whether any schemes have
been proposed for the expansion of
the said factory and if so, the detalls
thereof; and

(¢) tne value of the annual produc-
tion of the factory gince 19617

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
Rs. 1.01 crores.

(b) Proposals for diversification
and expansion of the manufacturing
activities of the company are under
consideration. A Committee has been
set up by the Board of Directors to
examine thig issue in detail and sub-
mit its recommendstions, The Com-
mittee’s recommendations are awaited.

(¢) The value of the annual produc-
tion since 1961 is given below:—

Year Value (Rs. in lokhs)
1961-62 35.71
1962-63 43.32
1963-64 51.69
1964-85 53.68
1965-66 69.40
1966-87 50.48

Unauthorised Pulling of Chalns

247. SHRI JAGESHWAR YADAV:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the incidents of unau-
thorised pulling of chains in the
trains have increased during the last
two years:
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(b) if so, the details thereof;

(c) the main yeasong therefor: and
’t"(d} the steps being taken to theck
it?

- THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes.

(b) Number of unauthorised inci-
dents 8uring the years ending 36th
September, 1966 and 1967 were
1,33,068 and 1,73,686 respectively as
compared to 90,209 during the year
ending 30th September, 1965.

(c) The main reasonsg for increase
in the incidents of Alarm chain pul-
ling are overcrowding in trains, de-
terioration in the law and order si-
tuation and ticketless trawvel

(d) A statement is Jaid on the Ta-
ble of the House. [Placed in Library.
See No, LT-34/68].
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“Lilllocah shop special” train

254. SHRI DEVEN SEN: Will the
Minister of RAILWAYS be pleased to

state:
(a) whether it is a fact that he
travelled from Asansol to Howrsh

in a special train known as the
“Lillooah Shop Special” in January,
1968,

(b) whether it is also a fact that
the special train was composed of
carriages collected from wvarious dia-
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tant places long before the actual
date of journey; and

(c) the total cost incurred on this
train?

THE MINISTER OF RAILWAYS
(SHRI C. M, POONACHA): (a) and
(b). Yes. On the Eastern Railway,
coaches required to be sent for perio-
dical overhaul at the Railway Work-
shop, Lilluah, are collected at various
points, such as Asansol, Danapur,
etc. and moved to Lilluah as a full
train from time to time, The ifispec-
tion carriage of the Minister for
Railways was attached to this
“Lilluah Shop Special” that was run
on 5-1-1968,

{c) No extra expenditure was
incurred for this journey of the
Minister as the Shop Special was
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Sick Textile Mills

256. SHRI R. BARUA: Will the
Minister of COMMERCE be pleased to
refer to the reply giveh to Unstarred
Question No, 1887 dated the 24th
November, 1967 and state:

(a) whether the Committee to
look into the affairs of the sick textile
mills; has since been constituted;

(b) if so, the progress so far made
by the Committee; and

(¢) whether Government have
taken a final decision about the tak-
ing over of gome mismanaged or
closed textile mills in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) end
(b). No, Sir, The Textile Corporation
proposed to be set up will be asked to
study the problems of the textile in-
dustry.

{e) Government have been inter
alic taking over mismanaged or
closed mills under the provisions of
the Industries (Development &
Regulation) Act. The future of
such mills will be considered in
terms of the provisions of the Cotton
Textile Companies (Management of
Undertakings and Liquidation or
Reconstruction) Act, 1987,
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Deen Dayal Upadhyaya
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12 hrs.

RE. DEATH OF SHRI DEEN DAYAL
UPADHYAYA

SHRI M, L. SONDHI (New Delhi):
Mr, Speaker, Bir, yesterday, we all
joined and paid tributes to Shri Deen
Dayal Upadhyaya. The All India Radio
has been giving very misleading re-
ports, suggesting that it is an accident
and saying that a currency note of Rs.
5 was thrust into the hand of Shri
Deen Dayal Upadhyaya. We are very
much agitated over this. There
should be some decency. A thorough
probe js necessary. There may be an
international hand behind it. The
Interpo] should be contacted....

MR. SPEAKER: Order, order. If
some mistake has been committed, it
should be brought fo the notice of the
Minister concerned or the Prime
Minister.

o wy fmq (q9%) : w=w
T, ®TE Ffwdm, ag 9 R ®
EfeswamAraisiafgaRa
¥ yae gt FT w @ § 97 w@qnw
W FB g T FRE

MR. SPEAKER: I have understood
him without his further explanation,





